Item No.02:

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 177 of 2020 (SZ)

(Through Video Conference)
IN THE MATTER OF

Tribunal on its own motion-SUO MOTU
Based on the News item in the Hindu Newspaper,
Chennai Edition dated 07.09.2020,“ illegal road in

Sanctuary poses threat to wildlife”

...Applicant(s)
Versus

1. Ministry of Environment, Forest and
Climate Change, government of India,
Rep. by its Secretary,

Indira Paryavaran Bhawan,
Jorbagh Road,
New Delhi 110 003.

2. The Secretary to Govt. of Tamil Nadu,
Department of Environment,
Govt. Secretariat, Fort St. George,
Chennai, Tamil Nadu - 600 009.

3. Department of Environment,
Rep. by its Director,
No. 1, Jeenis Road, Panagal Building,
Ground Floor, Saidapet,
Chennai 600 015.

4. Principal Chief Conservator of Forests,
& Head of Forest Force,



Department of Forests,

Panagal Maaligai, No.1, Jeenis Road,
Saidapet, Chennai 600 015.
Department of Geology and Mining,

5. Grizzled Squirrel Wildlife Sanctuary,
Rep. by its Wildlife Warder,
Madurai Road, Pillaiyarnathan Post,
Srivilliputhur 626 101.

6. The District Collector,
Virudhunagar District,

First Floor, Collectorate,
Sattur Road, Virudhunagar 626 002.

7. District Forest Officer,
Vidudhunagar District,
Social Forestry Division,
District Collector Office Campus,
Virudhunagar 626 002.

8. The Tahsildar,
Rajapalayam Taluk,
Ayyanar Kovil road, ROIPM Avarampatti,
Rajapalayam,
Tamil Nadu 626 117.
...Respondent(s)

Date of hearing: 17.09.2020.

CORAM:

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE MR. SAIBAL DASGUPTA, EXPERT MEMBER

For Applicant(s): By Court

For Respondent(s): Sri. Vijaya Prasanth Senior Government Pleader
through Sri. Shanmuga Rajan for R2 to R8.



ORDER

. The above case has been SuoMotu registered by this Tribunal on
the basis of the news paper report published in The Hindu News
paper Chennai Edition dated, 07.09.2020 under the caption

“Illegal road in Sanctuary poses threat to wildlife”.

. It is alleged in the paper report that a private party is constructing a
road through Grizzled Squirrel Wild Life Sanctuary at Srivilliputhur,

without getting any permission from the concerned authorities.

. The construction of road is likely to affect the wild life especially the

Grizzled Squirrel in that sanctuary.

. It is also mentioned that some culverts have also been constructed
without getting necessary permission as a part of laying down of the

private road in order to reach the property by a private person.

. It is also mentioned that the person who is involved in such illegal

activity is having political support as well.

. Though, on the basis of the complaint given by one Mr. Murugan, a
wild life activist, some enquiry was ordered, but no action was

taken.



7. According to the report the Forest Department is also not taking

any action, though it was brought to their notice.

8. On going through the allegations in the report, we are satisfied that
there arises a substantial question of environment which requires
the interference of this Tribunal for resolving the same. So, the

matter is admitted.

9. When the matter came up for hearing for admission today through
Video Conference, Sri. Vijaya Prasanth Senior Government Pleader

through Sri. Shanmuga Rajan represented respondents 2 to 8.

10. The office is directed to issue notice to 1st respondent as there was
no standing counsel who entered appearance for the 1st respondent.
No one is entitled to encroach to the forest land for non-foresting
without getting necessary permission from the Forest Department

especially in a-declared Wild Life Sanctuary.

11. Even if the alleged road is being constructed within the eco-
sensitive zone or within the regulated zones, such activities will
have to be controlled and regulated by the Forest Department for
which permission will have to be obtained from them including the

National Board of Wild Life.



12. So, under such circumstances, in order to ascertain the
genuineness of the allegations in the paper report and its impact on
the Grizzled Squirrel Wild Life Sanctuary, we feel it appropriate to
appoint a joint committee comprising of 1) a Senior Officer from
Ministry of Environment, Forest and Climate Change (MoEF & CC),
Regional Office, Chennai 2) a Senior Officer not below the rank of
Chief Conservator of Forests designated by the Principal Chief
Conservator of Forests, Wild Life & Chief Wild Life Warden (CWLW),
Tamil Nadu 3) the Wild Life Warden, Grizzled Squirrel Wildlife
Sanctuary and the 4) District Collector, Virudhunagar District to
inspect the area in question and submit a factual as well as action

taken report, if there is any violation found.

13. The Ministry of Environment, Forest and Climate Change,
Regional Office, Chennai will be the nodal agency for co-

ordination and for providing necessary logistics for this purpose.

14. The committee is directed to submit the report to this Tribunal on
or before 05.11.2020 by e-filing and also produce necessary hard

copies as per rules.

15. The Registry is directed to communicate this order to the

members of the committee and also to the official respondents



immediately by e-mail, along with the copy of the paper report
and the gist of Suo — Motu proceedings with full cause title, so as
to enable them to comply with the direction and also to file their
independent response regarding the allegation made in the paper

report and enquiry, if any, conducted by them and its outcome.

16. For submitting their independent response and also

consideration of report, post on 05.11.2020.

.................................... J.M.
(Justice K. Ramakrishnan)

O.A. No.177/2020
17th September 2020. Sr.
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H. 3580] =3 faoell, IR, G 01, 2019 /@i 10, 1941
No. 3580] NEW DELHI, FRIDAY, NOVEMBER 01, 2019/ KARTIKA 10, 1941
TG, A AR Sy gREd w9y

S faoelt, 30 srrqae, 2019

FLAT. 3974(31).—TF TToT ATIHAAT AT & TSI, FHTIR H AT GEHE F TAEL0, a9 37
Sera T THad §ATAT T ATSTAAT 7, HT. 3. 3363(3), A 9 AT, 2018 FIT TaRTIOT i T ofF o
v et =gt &, e sad yarfaa g i Garer of, 39 arte &, S 3 saftgEer 7 176 s
Ft feat sear it Iaersy w31 &F T2 o, A1 3 & srafy F oftaw sner s qare st e o o,

IR, I IT=T SATAAAT & I 5T A TFAAT ST9aT T A 9 JATS, 2018 T IUASH FHIT &F T8
off,;
IR, YT SATE=AT & IALH ARRAT 372 qUremtei & Frs A T T AT 97 Tl g,

A, Ao Rivae Regdr a=asia a9 aiwlt 71 & sqid a1 ard aiHaarg &
eI 3w 7ges Trorea forat & efeqier 090 23’ 37.77” & 090 47’ 48.74” 3 #ii¥ era¥ 770 20’ 24.68” &
770 47 17.50" T % o= RRua 81 =0 &5 T T &7 476.65 = FhArder F Aryr off. @, vHUE, 399 A
TATE T a9 (THEALAT) G 26-12-1988 Hl AWATLTT =HUq Fhar = o1, ”™ied fifaeeier ®
FIATT AT % 1 FRygm e F T=raeramy siw sfifaecter ars § e a9 i a7 S s
TSR ATAF | A e A+ e g

R, N fvee Reed awsia sy ST Bfegar -3 % a1 Bfore aimfes a=,
TRAATS AT FTA % TrHHT A F FAT ¥ gl Tg AT greft Roa # greff a3 s & o
HE@TU -39 g TH FASHE TV & J[2 g0 AHITE & HId &= ¥ geq gHT aqf § qaang
serrtat i fAfaer AfEear s fisae fegdt, geft, am, dgen, et are, 1, 9 9@ 8=+ fe 8

5697 GI/2019 Q)
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T AT fAfeear gord 9T, SeherEenl, HEierdl, SWAE S HOgTl H FT TSIAAl # UF TIE 2
Afaeetge® Risers Reredt aeasita aamed § wo1iae aqeaid 3T Strasteq 1 3 ToAaai

AR, Ay Fivee Megd a=asiia e v § @9 a9 9aiare S Hield aq, & qurdTd,
[ TUTITAT, T HETaglY, deddi ad, ST Taia™ oY 93EeT a9 TiE O 81 AWaeT
ot & gEt AT I fAfSs o & aAtary 39 S g Al 9tHH § 99 § 96 @ g oi7 aqedtd | ufiady
FUT T & TROTHEET {TET STTAT &1 36 STHATC0 T AT ST qf2refy =met & a9t 1T &5 % siaera et g
TH & | OF helol a9 ¢ ¥ aaeatd Th1 div-eT¥ o[ defor a0 & [Hid g a9 § gl &,

WX, AT H Faedid ST Sfasqar it ATTE [Afdgar gl auedid b IETeL0 HgAT
(Tarergerpelf2ae oer), et (srgleertaensy (7o) /o), A% (AgiaaiT 2e7q (fKF) #e.), 7 &g
(Wﬁ?ﬂgﬁﬁ?ﬁs«:«g TS 0), FEAAH (FFIFAT (12177 (T7,) aT3es vaFg Siarze), Memanns (#1337
g&7n), TARE (3F) (FFF7T 21Fe)) s g1 T Sfasteq & IeTeX0 AARRT 98T (FAFTradiazaa),
@W—s'ﬁ/wﬁwgﬁ TqErEFRD), FTara e Mgl (rgersfes), utdms gt (ofasredidaa), T
(Framictias), A (gfFaaoizay), aET (FFagiasia?), e B0 (Fieaswgeas), dsd =A%
(Frererataen), B (FaaaRye) ot €

R, vfamm fEfEear =ame e ey g, feey 2012 % W uge aaaw § 61 aiart & gferay i
220 et at T ag= it T ot 3T wE 2015 F HAGT F I 27 TSI F ST w4 om fHfor
TSIt gord e ETHTSYT 8, 3 T ¥ & T AN § Jghe, Tl A g g il 9 T6 AT "1
fafars, ATemaT ERM ST WEAT FF §, Tl it I TSTiadt w /9 aa i q9ar €, S 6 w5
TATS BIF ST AT ATISH BIF oI T ST TEThd (RAT SATAT &

dR, AT # 9ferl % FE SEeIw 98 U EAifem (BFEifaagaiedigas), S g9 aeY
(FreFararoariean, = TEESA (FargieFaedferadn, ¥ SRR (Jaaaraa7d), Aad "7
(rrEifFees), swx fERdw & (Seimramraara#), d-Ee A (TAvEfe#@), ifRadl aww
(gretawefifaan), eate-toa g (saraaiaaia) e sttt 8

AR, AfEceigye fsee Fiegdl a=asia sraae § faaters &t safas d@ear g1 7gr faates &t
AT ST ATHET &9 § qiRfeafas a5 % @ #6iY @39y =7 § ga7 3 e &5 995 ¢ ffeaediqgw
TS TATT T 36 TUTH 9T I T ¢ FAIF gToF oF AEAAAT o fAaqterat 7 arasr 190 ISt i @iet it
g, ST qadrg § sAtsforad earsti § & e | (tersh gl =7 A9A0T | 6 & qlga (THIFaTIel),
AT ST (T71577 §917), =08 S (T11H77 UFHle), AQic T@Eed (FIHIF71894), amu= q=q
(FfafisitFaizn), avaTea atae (Ff9e131 gieiza) At faatemt ars ST &;

AT, TTATT | AT 90 TG TATAAT G 0l TS gl TgT TTAAA, HIL TV, T, e &F,
AT WF e AT STge-Tied, i 979 FIIT, qi, FId AT AgLrel THgT TSAAAT ITe SATAT 81 A9y
H AT & TATIHE T FheTos TSATTAa] § 2T SRersd ITaT SATdT 1 eel g it {197 & Az Thw a7 |
TUT AATF AAITT F&T TSIQAr § go1f797 feerner atafafag 1 w2 31 srwameen § fremme aqetea
SSaAt W AT FeE-FiFiaar g%, FHIGEr  Feleneis.  ard,  SFERAIHer a9,
FAIIFATSATTITIFITSET. AT FZIFTT oG 1TTH T AT T 8

3R, arifRerfasht et ST & Sfavtd o aTer sTtersmier UTHT | Saren e 1 arifefady g3 e
q SAMEs quafsd AT Srar g1 g, SESmdE Gl (QFanTe],  SEATE A, A,
BrEETT, aTRTS ST HIgTaTHIeTs) ko osareha g arifewfasht "@eet s % st R g
qTrRgfaT Haat S| § F SEEAT 608 3| TEaTad aTiiediaant daal ST § L@ aTel ANl & o7 99
I, FFEE AT ST F1U T TFG HATHATT AT TEAT 5 THE & 2,

Az, T, Feal T GLHRIL, AT (FHeern) Faw, 1986 & fFaw 5 F Sufagw (3) F A1y afsa gtawor
(Feqon) fafaa, 1986 (1986 T 29) S oo AfaF=a® & T8 TETT TATaL AT FgT T97 g T &=
3 T ITLTT (1) 37T ITLYTT (2) F e (V) 3T @ (xiv) 3T ITLTT (3) FTT TaT «fxhdl FT TN F:7d g,
afeemrg w57 % e fivae Megdt awsta sy & fimr F =37 a7 e
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(SraCa=HT €191 % 1) § 6.2 e 9% frarhia o Aifee R Rivae Ragdt a=sia s
T ariefeataet Jeat S (ord =0 =8 TeaTq uTiieataht §aal S| Fgl 747 8), % €9 § Afagf=a Fwdr
&, Forer v e 8, erarie -

1. gTiRReREA g3t stie &1 e i) Sadht duTd.-(1) TR Feat S #1 FEan fifEeer
Rivere freredY awastta st 3 = A o7 ferertes (sfaeersda €8T % w1 7 6.2 fFardtex
T feregqa g1 arifefasht gadt 9 7 21 305.86 =t faheriiex 2

(2) urtfRafaet Fa<t S it AT FT T IuTEY-1 F T H TS 2
(3) TTRTRTehT Teordt ST T HIHTHA HTA AT HLETT & F G SUTag—IH-8 F 7 H I3 ¢

(4) o fRerfasht Sadt ST ST Sferd &= 6t {iAT % 9 e & =1 uree | & areoft & g § oF
T 2

(5) =7 Taigatt & I s-Aerihi & & qTREatash! Hoal ST # S a1t ITHi 0 g1 Sq1Ee IV % &7 §
ERICE-4A

2. yiiRafadt @kt siie F o si=fere A= (1) 57 93T, TRaiaat Saat STA & TS|l %
forT st & =\ Afeeg=aT % THRTeE AT arE ¥ &1 a9 Ay Tafy F $faw, e el F e 7 s
ST F AW TITAFLT & TAAIET & (o0 30 ATAg=T § 80 70 sqaeii 1 9 F7d gU sfiats qgrarsHr
T FHA

(2) =g "R gT arRfFEfaE @t e o forn seifors werrsr oY ffg | o zw sifegEer A
fafafdee o o § & s U7 g R s ST At F e siT iy A g Sy
ARTTAaeT, ot 12 &, FRT a9 g0 |

(3) str=fers WETATSHT, I FroeT § gTifRutat s qatawoita a1dl 7 gHTEhierd wed % form o g
& fAeteried 9w % aawel & 99 gRM, dAaid-

(i) ERIERUIK

(i) =9 ST T,
(i) Fw;

(iv)  roreEs;

(v) e o,

(vi) e

(vii) 9T e

(viii) =TS S aE e,
(ix)  STCaTierET;

(x) =TI O

(xi) < fAmTor o,
(xii) TS,

(xiii)  afEeATg TS Tgwr A A

(4) sr=forT AETASHT AR AT -390, sE|adT i Gramrardt 97 g e ateaf agt
FE o a6 & =0 sfgg=ar § o0 v ffRfee 7 2 o sm=fers agrismr a3 sraw=ET e
TraTeReTal 5 ST STTe FeAqT ST QT e taant SIqEe af &1 HaegT H |
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(5) AAToIF AT | AAT=BIGd &A1 & SIUIMFIE, P 7o Fardi & §3eq0, arg &= & Jeed,
STA-HILN  THGA, A ST 6 TG, T 37T THT 0T, TITAT THETAT 0l ATITHATAT TAT T e iaan
S TATaor | Hafaa U o= Tgogeh, S U2 &1 397 straews 8, & fore Susiy i |

(6) SATHTF HZTATSAT A=A T TEATET S(H STANT (STl % AR & STAAATAT A 6 A1 TH(
T q@r =, AT Y W ateadt, aat ® T o e, Ffu e, susrs qfw, gia a7 s
T 3T FET THTT F T, AT F0 &, FATSA, et 37 577 Tt Ahrat 7 sreorehed G| FT
A= § &0 0 E=mTe T T aqrad G ST graest & Eawor g a9red #am s

(7) s=fors werESET aTiRetasr ®eat o § e w5 BfRatra w0 sie ameft & afafrg i
A= Tramaa Tl T AaTe R S ST THETIT 00 ST Rl G FLd 6 (o7 qrieetaat
AL FawTe 1 gAterd o st afaghe off w5

(8) =TI HETATSIAT WTSTAF fraTer FretaT it Fg-fawardy g |

(9) =H WAL AqHITT SAr=TorF: AT TH ATSLAAT F IUSET F AT ATATELT F T HTIT AT FIA 6
form arfier afafa F oo us g9 awarest o w0 |

3. U @R §IT 6T S a1« SU.- 5T G9ET 9 ST F IuSdl A gATer wed & o
ot Sam HGM, dT9Tq-

(1) I-[IART— (F) TTTEATaehr Sadt S § a1, IAE H1U &=, F &5, AT F T 6 o
fega U 0 qTeRt 3T gor T &7 ATorsas AT AETHIT AT A=RE oG e Bharward & o
START AT HIREAT Tl g1,

g Tg T oAt Hadt St & diae 9w (F) § TRt e & e s F o s e
S I FT HURAAT FTe(fedt TIHTd 0 [ERTer 9% 3T TAT F0] Y &= 79 ATSHT AT EaH 37T Feald
LT IT TIF T % o7 et a1 fafa=ei % o= ae wfest & 9@ sHied 9, o7 o0 srfeeEmn
F Saaet gy e Attt £ Fafeted srard sraeaswarst #F @21 F3 % forg srsa fErar s,
-

(i) Tz ==t =1 ATST FEAT 3T v, GGE FLAT TAT 7S TS BT HAHTT;
(if) FAATET T ST AT Fremsl w1 ST i T,
(i) STET ITTH T FHIA AT A ST,
(iv) FEIT IART 5 aera TR IJART AT ¢, Frems=as AUSTE AT AT agTu g qriresiaant
e e seata og 9| afeatern g @i
(v) TT 4 % Srefid T o satea s
g g i T wrefo e A stefRa s v g F aew et s Attt el

TqETH YT o A ATHIEA ST AT 6 Aq=ed 244 & ITSET AT ToaHT TG (AT & ITSET 6 ATIAT
& faeT, o sfeaeia o SIS Sl e IO ad Hare (39 STfesmml r Jrear) Afa=a-,
2006 (2007 #T 2) ft 8, arfortsas a7 =i o Gt & fow sEerd 9 1 S92 s

g gy @ ot fF mifeafadt @96 S & fiae g-afiemt § saesma w8 Tordt, Amtedt afbf
o= aTH FA T TETq TS AE G TAF WA § UF G 3 gRIT ST I AT 6 T A GAAT
AT TLHRTL F TATELI, T ST TAATY T HATAT T & SITUI:

g g o7 oft o et % Herres # =9 37 97 F erefi| o Sustaa F e el off o § g-swe
ufad afvafera agt grm;
(@) FHHTOT TAT AT SHOTGTE FhaTshaTal aigd STTgad AT SAqedTash FY & § TA: aH0 7 % T
Eads
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(2) WTHTAF ST HQT.- A F HEATSTAT § T TR ST ST/ ATSHT/STAALIN o AT &= o0l Tg =TT
F¥ SITUIY 3fT IR HLEAUT S AGROT o fo0 AT AFedferd g 3T TeT TLRTE IT UH &1 92 I7 I9F
e e Gramerena wfafeg we0 % a & o o9 &t & o sifgaese g7 ot Sf & aniess e o
Eassial

(3) wHeAaTRRAfah qdew.- (%) mritRafadt gaet s & daw 7y qu arhRerfasht we ST ar
fereraT wies framsreTdt &7 foreaTe weied FgreseT % e arterfadt gadt S & forw grm;

(@) arffRatat wied qgrasET TsT Thed AR grRT Tg aAtawer $iY a9 9 % et § daw gl
(1) T HETIATSTAT AT Aok TETATSAT & Uk Tk o & § g

() T RTATSHT AT TRt Taat STA i a8+ &H0dT & LT 9T JA7L 6T AT,

() artefeurfadt wien dadt harrary Femgam efaataa g sratq-

(i) =fera & i =rar o v frerdte 3 diaw ar arhdfRafah 5=t s 6 e 9%, 398 o oft e g,
T FATOTST great oiiv RSTte & aferaior srqsma 7g! gi:

uiq, a8 T "fera & & ar & v fherrdier f g & W iRafady q9dt S % e a6
gleal i ReIE 7 eIue Fae @ qiariud i amias o= § aded qgraseT & dqa ariRtadt
Ted qiaraTe & o gt dsa g,
(i) TTRfRafosht "ot S % sfiae A7 9¥eq fharwerat a1 Fremm wdew et w1 B S
AT F TATA, a9 3T FAAaTg IREdd BT F AEeels Rgial F gwr a7 T =g §3e
TTTEER0T, ETRT ST AT e Taeh —aded, qriEaias-faeT s ariRafaei-owe 7= g« 39 g0 (F9-a9g
T TAT FETAT) T ARTaeTT Agidr = dqame grm;

(iii) SAT=TrF FTATSHAT T AqHIET T ST a%, Thed & fow & & Feme 1@ st &
fama #1 arafes e ARy w6 i gred atata f et o2 araia gedtaa FRams
TTTErRT BIT ST (o ST sie ariRRafadt sast St & fiav Bt 93 grea a1 ReEre ar arforsas
TATIAT T HAHTT AT Al AT ST |

(4) Aufils fRAEg.- afEafad ga<t e & ggeaqet qufiis e & awfy woet s sfie Frer sretera &,
A BT, ST TUTdl, FLAL, JET /I, ITAAL, [T, TIA0, GHIT, AL, T TS HT TgaTT ahl
SITOST i fAaeraa S2eqor JIeET sii=tors AT & 907 % €7 § IR0 3§30 & oy aame i
ST

(5) wre T Roea we.- ITRFEafadT Fe@t S| § q@+91, qeaare, foea-aor, ufagies, =&,
AT 3T TIEpias Hged & &1 6l 3fiT I T TgATH ¥ I |92eq F fory fHwrea Arsmr si=fors
HETATSHT % 91T 3 &9 § JATC T AT

(6) &t IgET.- T FYEH FT TATEXW FAART A7 qfHeETg TST YU [{EEer a1 aaiaeeiy (5
srferfaare, 1986, & srefim s fA=w, 2000 eafa yguor (FAffeme i [ sfiw 3o Hemedt & o™
TR fRerfa Feal S # eafa ygur = A= & forg. fafae i anp w7 |

(7) aTg wgUOr.- TR St 9 #, a7 Yguer & RErr & [ #r arg (vguer Feaw s
=) srferfe=m, 1981 (1981 &7 14) i I Fefi FATT U H=HAT % ITFLT % AT ATATAT 0T
ST

(8) afgema F1 M- arifRafad @o<t sim & so=ia afgsma &1 fAeameo, aramor gt % SudeE &
AT TATAL (HeA) ATAHTH, 1986 ¥ 38F Tel aa1T TU FAHT F STl A Arel TATELoNT TgH0r
F fAeTeor % forw |remer wTeEt AT TSF 9 g FEa areent, S oft stfees w3 21, % SuEdl & aaE

I
(9) 3 AUFAL.- 217 afrg 7 A i werem Fergam B srom:
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(F) ITRfRafaHt Faat S| § 219 A919rg F [A9e diT Jaeq 9 G & 93990, a9 7 Ay
TEdd HATAT T ATILAAT . FAT. 1357 (%), TE 8 T, 2016 FTT THTIAT S AL Taerd Ha,
2016 % IS & e T Srusm srewrd A et w5 Ao arifrfad @9 S & aee Hieea &
T T I I TI0T-37%e S & B s,

(@) arfefRafadt ga<t sie & 77 =t (STaus) w1 IUaRT #@d gu e Femt o f@fat %
SATET ST ST T AT 3T TATALT-3T A TSe ST FHAT ST FHT|

(10) St Rrferear sraferse.- star RrfercaT sraferse 1 swerew e frar stroa:-

(F) aTTfRataet Healt ST | SiF Fiehed T qT9rg &1 [M9e™ AT 93t & TI1E0, a9 3T ST|qary Taad
Horerg it afg=eT " AnEL S 343 (3), A 28 AT, 2016 FTeT YT S e saferg yaee
7w, 2016 % Swaet % e T st

(=) mTifRerfaet et s # 717 Sttt w1 S wed gu Semme e st it & aaey 99-
FerferearT srafere 7 qefera sfiv TATawor-sT el T ST fhar ST |

(11) wrfes sy y&gq.- miFEafadt gadt 9 § wrfees iy y&gm w1 [Ruee 9 9w F
TTETT, a9 3T AT TR FATAT Fit AHA-THT 97 FATHAET srferg=a §.8r. A 340(%), aiE
18 =, 2016 FTT THRTIAT ToAT e AT TFeq [Fa/, 2016 F ITST o AL AT ST
(12) fasrior sz Rredw srafare weige.- oriRafadt gt st & sfamtor siv e soforg yegw #1 Auem
AT G & TITEL0T, a0 AT TAGT Tadd HATAT #hl GHI-H9T I TATHAET ATg=aT 7. qr.Fw0+
317(3), AT 29 AT, 2016 FIT THITAT HAATT 3T fEFreaq wered [H=m, 2016 F ITaei & Aqae har
SATURTT |
(13) E-afere.- qURfEfaht Haar S § S—1Ue Yaga #i7 [Ie™ 9°d 99T & 60, a9 A7
FAATY THAAT HATAT T THA-THT I TATHLNET GIT THRIAT S—-3q19r= Farerd 7w, 2016 F Iwasi %
s T ST
(14) I ATATATE.~ ATATATT AT AT TATAEAT MET F g fafatag gift 3w =0 gy 7 sfi=afos
T ® Aoy suaey afeafera oo smiwr e sti=fers AgmesMT F 99T g 3T Teg Y F qe
TR T AqHIed g dh, ATdledd AHd qaEd AEEasi 6T 39+ a9 aar 70 FEt i
=T % AET I BRATRaTdi o ST T i AL Ha |
(15) ATAT IgU:- AW AT & AqHE ATed TGO Al THATH ST A=A FT A0 67T A0
TSR SUF IaTgL0  (oIT HIUASIT, UerdisT of7fe o ST  forw s o Srosr |
(16) 3= ST (i) TSI § = ATSEHAT F TR T2 AT IHH TATT TR A0t Faal ST % fiaw
FTE U TZIra TR T wrrot Y srqafa a8 & S
(if) FeETT TEIOT A0 A€ T Feadt, 2016 § S ARiaeie Hareal § SN % a3 10 % ST,
ST T o ATeg=aT § =0 yar GEfey T gn arREatasr gaat S| & $ias ad 12 gl
SRR T ST TR SITORIT 82 38 sTfafih, ¥ TguraT<t S 1 JEraT 391 S|

(17) IRTET SATHT I GTAU.- TITET TATHT HT HLEAT HHATIHL 21T

(F) SATATeTH FETITSIAT TZTET SATAN I &31 T FHehd gNTT STl (Rt AT FTAT0T T SIqAtd Agl &t STusi|
(@) Fera & U 3g =t 3 A e =Et gt et av et uw G oft |t £ st a5 &
STt

4. gTRRRRE @3dt siiw # whaftg ar Rffafg g s am Bt & gt - ohfeatad sa3d =
¥ gt rareeTa, watawor (Fvern) sfafaem, 1986 (1986 1 29) & Iwsdl ¥ adry Affaww se
(Ffresie) srfee=aT, 2011 TF TATGLOT TATS SEHAT (SHU) ATGLAAT, 2006 Higd IHH AT o+
ot e = (Feeron) srfafaa, 1980 (1980 =T 69), wivda a= wtfarfa=w, 1927 (1927 &1 16), a=asiia
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(FeroT) sterteaw, 1972 (1972 FT 53) AEd +F AR =T 5T IAH [T T FATLAT % ATETL AT g0
e A= & 1 Aol § ey S o Rt g,

groft

E

IERIEEIR]

Ui

(1)

)

(3)

¥, gfafg frarsema

ATOSTF TA, Teq Iogad i<
AT THTSAT |

(F) THT T % AT T 2@ e (9 37 gga ai),
TeqT Y GTH ST IR qAlS il THISAT ATEATah TATHIT
et f = srasaware Sed f[st 3w F forg
HRTHT F FEETOT A7 AT F T ey 7 greAr siY
HHE T4 & forw 3oft ereed a1 22 F71 [Hior wear off
Tfeatera g, % fRam 98t R

(@) T TATAA, AT IEAH AT T e i
(Terferer) €. 1995 & 202 &1.U4. MeTadd PegaarE aamH
WTEd 99 F 0 § qe9r a9 4 36re, 2006 3 =
=Rt (H) 5. 2012 FT 435 TET FTSSAT I9TH WG 99
F AW § qrg 21 a9, 2014 F <9l &A@ §
TATTerd g |

T (ST, AT, G, A, )
IO A a1l I shT TATIAT |

T eATaehT Haal S § HIE 797 IART T AT TG
TEIUIHTLT I 7 F3wdTe e it =T 95t g

T AT TF Heald Igu AEEr 9 g weatl, 2016 #
ST W 297 RrgTedl § SRR & aEfiaor F aqEn o9
% T srfeemeT & v AfRfEe = 8, ot @98
ST % HTAY T-TEUOERT IS Rl STIATT AT STTOaT
T T Afafh - FE ST 7 TgmEr
ST

Jed o fEg@ IRFSET A
TTIT |

AN AT & AR s (9T Iqated & fHam)
g |

ot o Teret #1 SUEnT

= fafemt & sEr wfafvg (e Suetea & f&am)

IqT IATEA AT THER| g |
5. TTHfas S Farat a7 & g § | ) fEatet F aqa g (e svataa % fRar)
ST afgeta w1 Aemwor 1 | g
6. T2 3T T8t it wraE arfxfeafasht @eet s F fiae T2 & Frem s met
T faedT sTeerTa Al g |
7. Z2 AgT T TITIAT FEATI AN AT & AqER s (9T Iqated & f&ar)

g |

. i e

arforfsas greent siw faet #
FTAT |

grfefeatadl e Gramdaral @ et "@eeEre &
foramr w<feaa &= & "Jmr 7 uw Geerdier F diae o
uriefRfat H@edt S * A aF, =98 9 9 ff Awe g,




THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. 3(ii)]

T Ao Zreer AT ATt i Sqra T8l e s

g 7 T |xfera e & @\ & uw e F o ar
grifEfaeht Faat S % e aF 398 & S fF A g
et U T FRarRery ar e R #71 fBea
e WETAISAT e A7 on] Antedt gt F e
g

Tfawtor R |

(F) "efera & it Hrar F vw Ghanfer & sftaw ar

TRt Joat ST % faea aF, 39 & S 6 A

et o s & 7 Arforsas Sawior i o= T8 ani:

wiq g T T A st srae et Mefertua

AFLTFATA KT T FIT & forw, 7 6 F 37 927 (1) #

Teaa et afed o9 37 & o So-fafeet +

SATATY, ATHT T T AT HAHTT FLA T AT T~

(i) To=raTe GEFi Fl ATST FIAT 31T Ivg GGE HLAT AT 7%
qEH T H AT,

(i) FFAATET =T ST AEE qE-Aiagrst i i siw
TA LT,

(iii) ALY, 2016 H F=i TgUO HI=T T FT FU M0
IR 3 STAETT TRATIT - TFUOHTET TH I2A;
(iv) TEX IR SFF saeta IO ST &, T quer

ST ST T qiaemsii S arifRfaer e § e &
T AT A ¢ HETAF B AT
(v) =H StegEar § gAtag qatdq et o =
(@) Tq T2 T IR—IGUUHRT T SARN & HaTerd FIaior
FraTeReTT et s AT, ot #:e 8 F g
e TTART<T it 0@ srqAta & fafatea o oo e
A B |
(M) & TF TRATHTET & § % Ararers AgrsH T & Sqar
fafaartea givr |

10.

TN IAH | il AT A
ECIul

wEAl, 2016 § Fekg Sguer A= 91 g Sy 3R A
FRTHLIT o STTAT TE-TGHAUHT SR T AT HFAT |,
T AR AT SAN, FU, TT FU, IAM FA AT
grfcfRertast weat = & 3eft arnit & Scuret Fr eI Fw
T O TR T TeTq TR g7 SIqaTd g

11.

et Y FHeTs |

(F) T GHT § TR TIIEFRET it 99 qafa & @307 a9,
LT A7 e AT i gfE 97 ar a9t § geAt f Fers
Tol gn |

(@) Feat ¥ Fers gatad FErg a7 T gty v 3w
T T T AT % U F AqETe At g |

12

9 IATET AT AT FTSS 99 IRl
T UG (TASTUERT) |

=] fafet & srqame fafaataa g
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13.

FHI, FRANE, FAMAT FET T8
AT 9T AT TLLE ST Teat
ETHT T EITIAT |

EIAEIPRIECCICREIERIEC RN

14.

fe@ o ®=m TmEd @
aRfawtor sfw Feaert & e s
T o= TS A |

=] fatert & erefie fafaafaa g | gfema e & e
ST T FraT T S

15.

awiE g glagre a\fzd
‘ -

AR I A AR] fAfer, et s fafREmet s
e AR THEiai % STaTe o ST |

16.

fa=ram™ T=Ft Fr =S FAT AT

I AT T An] fatea, FEet i fafhmeet qun

Ie GGE FIAT TAT THH TEFT HT
HfeATT |

IUAe ANTEST FRIgTal & STaTe o ST |

17.

Tded ¥ gatad v RaTeher,
ST T AT AT, FATRT, ST,
ATSHIATEH, arfe AR
arffRefadt Fadt ST & F 3T
T IAT A FRATRATT AT

T fatert & srqame A=t g |

18.

TRTET Tl ST TT T2t AT HLEA |

am faferrt & srpame At g

19.

T § AT ATATETT FT = |

] fatferrt & srefe arforsae yarem & foro fefaafaa
g |

20.

T FHAAT 5T = L5l Fi
3Y ATRTETHT STATSH % AT FLLATAT,
T TN, FY T AFGAT I7 |

AT AT o ITANT % o 0] &t & srefie srqema
g |

21,

Tt et (9Tt o Jagt a7 &
ITATRA Sfgeta &1 fAeareor |

w11 st & o=t srafery ster a afgeta & e
T F97 ST ST ITA1a TIfU” 9 F [TFFH0 7
TASTART & T s=me @ Sosn s 9y =@ e &
FAEE ITATT diedid & Aa#0/IaTg & Hagd &l
[ElRRIGERERIES I

22,

R IEO 2 B 1 U SR
AR |

T fatert & srqame A=t g |

23.

=T TTTEETRT 1T Ghamearal & aedt § G 6w

I TN 3 form | AT i ST
24, BTE AT FT Taveg| EIAEIERIER G CIESEIERIE S IRl
25. Foraeft S=ifrt &1 AT | A fafeet & s fafRataa g
26. T el -Te| AN fafeet & s fafRataa g
27. Trfer=fe ST T ITART | =] fafet & srqame fafaatea g
28. FTIOTSTF ATSAATE ST BT | EISEIERIE R GCIEAEI RIS Ll
3. gafda e
29. FUT A H=AT | GIEREEEREIRER IS
30. SifereF g ToRT &9 § FETaT AT STusT |
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31.

ot wlafafeat % oo gRa
TR 0 TZ0T AT |

iR &9 7 FgraT fdT SITus |

32.

Folw AR forEes sfasra arHtr
FONT AT 2

TR &9 T FgTaT 3T STus |

33. TATRLOT ST A S FT FTATTE, FIL THRTET, TATS T FZTET AT 12 |
TYAT |
34. FiO T | iR &7 T Fgrar fdT SITus |

35.

iR &9 T Fgrar fdT SITus |

36. rerer fahTe | TR &9 T FETaT 3T SITus |
37. e qffy o= / s Fragrett | | @tra =7 & ggrar fear s
38. T SARTEFAT | iR &9 T FgraT g1 SITus |

39.

FUH AT AT TS gledi H
T |

iR &7 7 Fgrar fdT SITus |

5, e afffa- S awew, water (e ataf=aw, 1986 (1986 =1 29) it &m=T 3 Fit 34T (3) F
TN =8 ATILAAT F IS I TATAT AL 6 o0 AT T T TST FIAT 8, ST Hafeed

et al, saia-
1. S Ferer, s qETET,
Troted TRt srferenT, forasrmsfy qET;
ST Trerea st g qaE T,

2
3.
4

T[T TR I ATHHGIOT T ST aTer avasiia S0 & &5 § f19 | 9897,
FTA AT TL-FHChRTE TS T TF TA e

o

T LR g AT Sa fBfaear & v Fows

ST LR 5T Aeioa o S arer arikFafad =i vt 8§ | g5,

uF e
7. g A1k fAATor 9T #7 v gty T
8. Feastia ared, e TaeT giue|

6. fRde—fRsem:- (1) ATiedt afafa =9 fag=mT F ST F AU FT AT F|

(2) AT T AT FT HAFRA T 9 Th AT AT LR G A5 AU F T TST T 5 (o0 T 31T a1
¥ qreiedr afafa T g g afsa i STt

(3) I RATHATHT o, ST WTEd T & AT TN I AT HATAT %l STIETAAT e F1.30. 1533
(31), ATE 14 Frawae, 2006 T A= § girated g, o S aiRafadt g6t W # o9 g, fram zaw
ST 92T 4 % orefie Aol ® @ ARt wiafus Sremesemat &, aried afata g areatas B st
TLATAT o LT IT FATAT AT AT ST I STTALAAT F TS & T qF qFawor eIy % forg Ffia
LA & T, a9 AT A1 Taae §a1eg & =g frar smom
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(4) =9 ATILAAT 6 927 4 F refi |t 7 77 e gfafteg Gremrardt & e, TRa 99 & qonteid
TTALT ST A HATAT %l SATGAAT ST F1.AT. 1533(3), arE 14 Fdaw, 2006 F ATEHAT % FATEAT &
Freatas AfAfEs sl zomst uw srenfa AeraeT afefa g g&dten & STt o 3 "5 s
Trterrnt 1 Al frar sro |

(5) AT wfaty #1 aeer-afza a1 dag STy UH =AfE F e, S a srfegear & Gt s &
IS AT 8, TATILOT SATf=raw, 1986 T &y 19 F 7efie ufiars wreer #3d & forw @erg grm

(6) ATTeLT Afafd H2T 37 HET F AL 9T Sarat 9 [=d9Y g gu d@ag fawmi & gfafatest ar e,
AT TTHT AT Helag TULTHAT o TTAATET 7 799 fE=me-fomel § agrar & o smata T aiT |

(7) mritet atafa geas o Y 31 7T 9% F U harweral it arties wrears {dare asT F 1T aesiia
e HI SUTE" V H Fd TRAT H IFd a9 6 30 7 a9 T80 H7 |

(8) Feal™ TTHTT T TATAL, I T TAATY THAAT FATAT AT AT T 50 Fedt & w9t Hega %
foro a% oo Ao 3 @, S ag vk awE |

7. =9 Afeg=aT & IS FOTATT 37 F O FET avE S T avEr afatiEd 3urT, It e g,
AfAfase w7

8. =9 ATER=AT & IUSY, WA % AMAIT IGAH ~ATATAT IT Ig ~ATATAT AT AT g Srferhaor gy
T TS ATReT AT ITIA I ATl Fls AMaeT, (S HIS &I, o ATl i |

[FT.5. 25/10/2018-2THSIE]
=T, AATL 75 TEHIET, IATHE ST

SqTEg- |

afera &= ¥ aTRRafaR da<t s H o Fwr avia

I iR fisere Megdt a=asta st F forg ot @a< e & dar a5
T % AT 9T AT A e WIS 95F F SO 9§ e gt 8, T
aTe 7g AT fRar 1 e qedt § o FAapdt Aes-aeraars ded S ugedl 8 29w
F1g 7g Fferoft e aferor AT faem it 7 e oY aATqy AEs S 9gAdl §; 39 91
AT fR9m # HETT 3T TAATHATS TS FTg o GISE 3T F Gl 8 THE a8 TAATHATS
#T =T F AT [ERT TIATHATS F ITL AT TgAAT § THh arg qferoft fRem o e qgEaw
AT ATERTETST &F F IO T o AT g TEh St FY i T F Ay qEas o
FFIHAATE  IAL T2 FIT TgAdt ¢ THF 918 39 Bt TgTSt hl AL HAT o 917 qodr
& THh aTg AT fRem it T YT AUqe &F F IAL IIHH R GgAAT g THF a7 UL
&F AT HWT F A1 HSHL AR SF % 0 TF 3 TgAdl & 396 912 qg a2 03 (9 &
AT AT AT HATSE & 5 IR 3(q gl @ TH a18 T2 IAT HAT F T SHL A
SHT & F IAT 3 U g AT AT 90T F I EF F AT F Ay gt § o7 wAra #
qIqY TRTEYT TEF TgA 2

EaEdC Toh eFfafeeh, aferr 1 a7 qeae o7 Semeawdt &6 F S9Y oq Tgadl § T4 91E &F
FT AT AT F AT qAT B AT A2 [ AIGL-UTe gL TEF I Gl § ST THE a1a qfer
faom # qe2a o TrEEr & Aee Aawars ugadr g 38 aitare ateror atere fae
HEHT AT MALHATS o T 3fd Tgad! § S0 J1% S(aq¥ ForaT AT 1 I F7eh It faom &
HEAT g 3T ARTSTAH ¢ o I 3 Tgadl &l
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THF A8 ST &F AT T #frar F arer aferor fom # g v = & F aferor g For
TEAdr g1 TEH aT% TIHW o F1 ST e ST FTRH F e T #0514 §d
TEAdl & 3HH ATE T[STed FITg o GIeT07 TI%H AT o A1 2T ¥ 39 a1 aiew faow &
HEAT g 3T I TS TG % IR0 I3 ofF UgAdl § 39 ara qred Qe § g siw
TEAEEH & IAT Aq TgAdT § TAH a1g IAT A1 Tt HT F AT qSAv ¢ o TEH &
FIET0T S TgAdl & 38 a8 AT (R4 § AEFT 3T FATaral oo 6 3% dd TgAdl & 3Hh
1T IF & AT HIAT F AT Freror fRom & ST Gt § 38 ATATTh 39 & % aTer0r arerd
T IEA FT A H I &F F A1 HSAT & 38 A1E I8 ferT Y T g TATSTAT oF
% IAT IF dd TgAdl gl THE I8 [T (ST H qSHT HATALT o & Iq< 129 3q gl
¥, ST ST QAT HIAT 6 A7 EHT IH & o (A0 IF o Tgadl gl Tg TAT Q2T 7 ST
#ie femma e &% % aferT ofq ugadt 1 TH aTg dF i afsrdt € F Ay qEae
SIY & % IAL ST TgAdl § T A1 QAT HIHT % 1T CEF IH & o (8707 g9 3q agadr
¥ T THF A& TAT (<97 H qEHT SLEHIIH & 6 IAL TIH o Tgadl g oHh 918 3%
1@ 3o # qEa oY q=agaw &F F ST UPET A UgAl § 3AE A% oF f Ia¥ 04
HHT % |1 AT g 3HH AT S IA0 S Tl §; 3O a1 U fR9m A AT qEET
HAATIIH & & FILT0T Siq TgAdl gl T a1g I(eroft faem it A7 e qguel-aw s
TqSF Tl § Y ITSUL AT & v afereft Hiwr F Aavy STt § 26w 918 gl
ETIRH TEF 6 919 YT A AFTRH TgAdl § S a1 AHTH AETEHT &3 i aferofr
=TT & T qEAT § THF A18 IAL [T T AT SHL 3T FOMHIA-TT HEF TgAdAT &
v IHT 9SF & ATT HEFT A AEF & A1 AWITOT HAT FH AT § THH a1 (0T 99
o e freweTs ¥ 3% 1@ ofd § q=dT 8 T a1e Rewers £ q&t e F 91 gEae
IH ZIE TRTST 6 EIE00T q Tgadl §; 38H a18 ForhAa-A a9 qS%F SIS il gl

forr o

THH G IHT TEF % G719 HEFC Tg (UoATreaeArad d5F Ugadl g SfiY THH 9%
TS AT T2 F AT ray e it AT e Y Uy srare a7
IAL T AT § THF A& ACATHIGTE S 6 IO 9 od Tgadl § o a1 ST & &l
AT HIHT % AT 27 Y PEeasmaers Tored F37g & I TF IO Il § THE a7E 3H
FAMG T A ST & A7 Zferor fem i T gt § o7 o sfaftvw e &% i
& HAT & A7 ZFeA7 {3 | Sl § 99 & & IV d TgAdl g; TA% a18 IrEw e
e AT FRora Gl TErEt & SO U@ o AT AR HT TE F O AT 9gedl § 56
T 3T BIET TTET 6T TAT HIHT F T [T IHH IT0 T (T Tt g; THS a1a arerft
o Y T G o FETordl TS Fg F IAL U9 T TgAAT § I FAAG AT AT
& ATT YT 3T ALAAGAR o o IqL T9 d Tgad g S a18 T9 1< 218707 94 HH7 6
AqTT YEFL THH I TATSFAT ¥o74 a9 F L T3 o TgAal & THF 91a {351 o+ T ¥
HTHT F AT {EHT TEF ATATIh T80T il AT {2 qeaeaereg a9 % 397 0@ od
TEAdT § THH 1% qoaAraerrg RSt g i gt | % 91 qgEae 6w 39 e a9 %
FI0T IF a9 qgAdT & THH a1 rerr fRerm i i S o e wwh g F AEe
& % ITL T DI AT & SAE ATG 2 A THITAAT oo T TAT HAT o A7 AT & 3T
TEoadt & & FEI0T Siq TEAAT 2| IHb FTF A0 Trw {3 Fit Y gAY Taaay &F
F I T UgAAT § THE A% TH oF o ey &% it g HHT F qry qEah o7
IET F T I 9 T TgAAT ¢; TS A1E F(ET07 (AT H EHT 3T AT & & I
Tt o TgEd g

TEH 912 39 F A I IF H9T F A1 AT TATH TEITRIA TZF il TL Hh G2l §
O 912 & BT AT AT AT gk Teen afafiss 5| &% it 2ferr siw aferor aftm
% AT ST & 79 AR ettt & o P sfare R e s & 5 e g 6
& AT qF T3 T AT Ao Ig ATAT0T & (A0 T9 3d Hl gal gl
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gferor gy e
gfary Ol
ST aEE T

SqTEY- |IF
fifafigR Rivere Ragd a=siia s & aiRRafad €3dt i =1 e s

SUEY- | g

FifaiR Rivere Ragd a=stia s & aiRRafad €3dt s =t e s
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SqTEyg- IRT
AR gaE0r (TH & o) it Adrefie 9 Aifdwigr e el a=sha s &
iRfRafadt €3dt 1 am==
SUTEg- |19

10 frerifie a9 &= ¥ 919 iRy Rivae Mgl a=sita v F afRafad @ad
ST T -S9G T AT
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AR <hl TSTAA ¢ SHIYNT

15

SUEY- | I¥

HET ATSATA] & FTe T Iqia< F a1 AR Risee fegd a=sfta swamer & nifRafef @ad

SR RICIRE]

IUTEE-11

it &: Hifaeigr Rivee Regdt awstta sy, afierg % e &l & saia-aiaT

&

w4 e Fgel A1 e E::'I:gﬁl FEAT (3) 9T (9) e g IECIRUL

fRar T
1 HEATRH 8% M99 | I 090 49’ 43.18” | 77938’ 18.37”
2 FTATATY ([AET TeT) | I 090 46’ 47.39” | 77039’ 45.25” | 5.98 153.697
3 AT w9 Ehikd 09° 46’ 58.14” | 77° 40’ 21.40” | 1.86 142423 ¢
4 ATAATATAT Fl2A ERAE] 09041’ 17.16” | 77042’ 10.37” | 9.17 159.653T
5 FTHIT T3 I @ 09042’ 3.20" | 77°38' 3.84" | 7.67 281.23 7
6 Fherare #za bl 090 38’ 42.29” | 77032 44.23” | 11.39 237.38 7
7 FEATEHT FZA T 090 36’ 19.30” | 77032 16.48” | 4.44 190.87 S
8 FAATTTTH k&l 09° 37° 23.20” | 77°36’ 1.62" | 7.09 731937
9 LERIBEEIEE] pCl 09° 35’ 10.79” | 77°41° 0.46” | 9.88 114673 ¢
10 WIS qTegld Fferor 7& 09034’ 2.03” | 77038 58.31” | 4.11 2393139
11 | OIS A T4 Ffeorgd | 09933 17.42” | 77° 33’ 31.14” | 10.08 261.76 7
12 | FodTe 96t Ffaorqd | 09° 30’ 58.46” | 77030’ 12.60” | 7.42 2353037
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13 | TAATEEA ¥a9 zferorgd | 09° 30’ 30.85” | 77° 27 21.64” | 5.20 261.057
14 | FE=wA FEA T qd | 09027 35.94” | 77029’ 42.54” | 6.45 1394973 ¢
15 | foeesame 4@t Ffeorqd | 09°27°1.98” | 77°26'41.75" | 5.56 256.887 7
16 | OIS q5h zferor 09° 24’ 45.90” | 77023’ 54.70” | 6.48 230737
EEE
17 | @A™ FteroT 090 23 40.67” | 77° 23’ 15.29” | 2.24 210.0139
18 | TR URE F I Tter 090 25' 9.08” | 77020’ 24.83” | 5.65 296.733 7
HALLSA T T
19 | FgmrETs foraw afeH 09° 31’ 14.05” | 77° 24’ 12.49” | 12.90 32.563
20 | wEETYEIEE RIEk 09° 32’ 25.76” | 77° 27' 23.36” | 6.07 68.023 1
21 | grofimers afes 090 36’ 50.29” | 77929’ 16.62” | 8.61 23.013
22 | wETEAR RIEk 09° 42’ 53.82” | 77°33' 17.14” | 13.0 32,573
23 | R AT afad | 09°50°2.98” | 77° 37° 36.08” | 15.04 30483
ool @ qTiRRafadt 43 s % qer | F aeia-aeia
#i
wa. | oo et 1 Te=m 9’5:1:'%/ FEAT (3) QAT (9) e g IERIRSL]
Tzl
e
1 oA T ATSqga s | 30X 090 49’ 77038
ERD 40.67” 29.10”
2 FEATAT e AT 090 49’ 77038 090 |120.5437
AL ATE S 25.75" 54.69”
3 TIAHATS 392 dd | IT< 090 48’ 77042 6.8 1085437
15.27” 27.25”
4 ATIIET FAATE ITAT I 09047 3.00” | 77° 46’ 7.74 1063237
q 28.07”
5 IR q2% ERESCl 090 46’ 77047 1.81 | 133077
FATIS 22.10" 11.94”
6 TS AR F e | s qd 090 44’ 77047 3.5 175.68 T
27.74 21.44
7 TEAATE f3w i q | ST 9d 090 44’ 2.64” | 77° 46’ 129 |234283W
47.72"
8 ATRTSHAT oo 3L 3T | AL IA 090 40’ 77042 9.68 |227.673W
27.02” 51.65”
9 AgATecH I AW | 39T qF 090 39’ 77036'5.28” | 1242 |266.08 ¥
s 56.81”
10 | Fermmam e &% ERESc 090 37’ 77036’ 462 | 1647139
ek 33.11” 43.44
11 | TOOTHEA SFI ERESC] 090 33’ 77041 10.61 |128.30% ¢
54.75" 20.42”
12 | PreaemeTs gferr g | 0@ 090 32’ 77037 5.33 8.18 |251.3337
27.27
13 | FATSHAH I 3T Fferor 090 31’ 77034 1.42 581 |250.37=7
21.85”




[ [1—@=ve 3(ii)]

AR <hl TSTAA ¢ SHIYNT

17

14 | GAITSITIEH & gferor | afaror 09° 26' 77029 12.29 | 2205779
q 26.07” 36.70”
15 | favmanfeame & aferr | aferor 090 24’ 77027 472 | 2322739
MELEL] 45.88” 32.42
16 | TFaT\ F Ffaror eiq | &fero 090 22’ 77026’ 375 |20369T7
52.90” 37.86”
17 | e o= (Sg) | =femor 090 23’ 77023 6.39 |283.733 W
=T 41.42 12.81”
SqTeE-1V
et F arg fifaefigr Rivae Ragh a=ita s F aiRRufadt dadt v ¥ siaia @ a
T & H A
.9 UTH T ATH agH/aTgH e FET (3) M ()
1 | ATeATEH RIESES LS 09 82 54 77 64 24
2 | sy RIESES LS 09 80 37 77 63 25
3 | T AT IAT RIESKS LELE] 09 78 65 77 66 25
4 | Fagreradr gt LS 09 77 34 77 67 95
5 | aaTr RIESKS LELE] 09 76 47 77 69 85
6 | TTATH LR LS 09.76 63 77.73 20
7 | aUq® EELER S LS 09.76 82 77.73 81
8 | TTEuEl ERER LSS 09.70 90 77.77 12
9 | uH, Feragt EELER S LS 09.69 92 77.76 12
10 | FATEAR EELER S LS 09.70 20 77.7519
11 | FATTATTHTH CLEEENRES AT GRS 09.67 49 77.73 26
12 | TATHATEHAH S IR GAIES 09.66 21 77.70 77
13 | FEET BRGNP BRI GRS 09.64 96 77.70 23
14 | JTRETIET CLEEERRES A3 GRS 09.65 85 77.66 80
15 | TETTSITEH S LA GAIES 09.65 66 77.66 37
16 | TH. FILIFAH CLEEENRES A2 GRS 09.64 70 77.58 64
17 | FTETEH S ey 09.62 81 77.60 38
18 | aew S LA GAIES 09.63 52 77.64 15
19 | T517, TFET CLEEERRES A3 GRS 09.61 50 77.63 82
20 | geseTifeTs A IR GAIES 09.61 20 77.67 55
21 | @t CLEEERRES A3 GRS 09.53 96 77.67 47
22 | fiearsarraw faeaq® [EAT GRS 09.54 96 77.65 90
23 | Iy A ey 09.54 18 77.55 99
24 | ATHETREH CLEEENRRES A2 GRS 09 52 56 77 56 16
25 | FATSFAH S ey 09 5172 77 5213
26 | FEGHATETAT S A2 GAIES 09 50 14 77 47 65
27 | IEFHATIHTAL CLEEERRES A3 GRS 09 50 40 77 46 64
28 | fFrega® Ao IR GAIES 09 48 90 77 47 09
29 | THTATH e ® [EEE GRS 09 48 44 77 48 82
30 | FATEET EIEERRRES IR GAIES 09 44 84 77 49 36




18 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. 3(ii)]

31 | gAEETSITSITH A IR GAIES 09 43 33 77 47 30
32 | &% WegTar Sifaeag [EREGRIRS 09 41 71 77 44 07
33 | FeEmfEe S IR GAIES 09 4103 77 4378
34 | 3T FFETEH S ey 09 30 42 77 43 59
35 | feror sEamH B R A2 GRS 09 39 67 77 43 41
36 | FfaeT Sfeerer [ERCGRIES 09 39 15 77 43 36
IqTEY V
#t 7 Fréars i R =1 w7 fRQam.-

1. ot Y Hear &7 g |

2. T F FAGA: FIAT T IJoarg« 17 gl T Ioo@ F | d5F & FH1Agcd Hl UFh JIF TS e
T IUTa G T |

3. sfr=fers AgTESET it AT £ yiiRuta e siantd adeq agraeET off 2

4. 9g-arfeerg # Fge7 qfeAt F U & U s@igr B 7w aaert #1 awer (arfiRafadt sad
ST 9TY) | SATY ST & &9 § Hoq o7 S|

5. wxtewer gaTaTd et sfegm=aT, 2006 F stefiq s aver Grareawarat i w@=rer & ATt w7
TIILT| AL U JIF TG % € H HAd o017 A0

6. waTawer AT [Aeiwer sfee=mT, 2006 % @tehia 7 o arett wfatafa=y fir wfear F araet
T AL | AL TF IF I % ®F § HAT [0 TG

7. wataer (Fveron) srferfay, 1986 Fit am=r 19 F srefie &t it w2 fOrRTaat T ATer |

8. I 7T Hgea Ul Ay |

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 30th October, 2019

S.0. 3974(E)—WHEREAS, a draft notification was published in the Gazette of India, Extraordinary, vide
notification of the Government of India in the Ministry of Environment, Forest and Climate Change number S.O.
3363(E) dated the 9™ July, 2018, inviting objections and suggestions from all persons likely to be affected thereby
within the period of sixty days from the date on which copies of the Gazette containing the said notification were made
available to the public;

AND WHEREAS, copies of the Gazette containing the said draft notification were made available to the public on the
9"uly, 2018;

AND WHEREAS, no objections and suggestions were received from persons and stakeholders in response to the draft
notification;

WHEREAS, the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary lies in the Western Ghats falling in the revenue
districts of Virudhunagar and Madurai of Tamil Nadu between 09° 23’ 37.77" to 09° 47 48.74" N latitude and between
77° 20' 24.68" to 77° 47" 17.50" E longitude. The area was declared as a sanctuary in G.O. Ms. 399 Environment and
Forests (FR.V) dated. 26-12-1988 with a total area of 476.65 Sgq km, consisting Reserved Forests in Rajapalayam and
Srivilliputhur Taluk of Viruhudnagar District and Saptur R.F in Peraiyur Taluk of Madurai District with the sanctuary
headquarters at Srivilliputhur.
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AND WHEAREAS, the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary is the meeting place of two distinct
geographical regions of bio diversity landscape Western Ghats of Tamilnadu and Kerala. It is an important landscape for
elephant conservation programme in Periyar Elephant Reserve. Owing to its large contiguous forests and connectivity
with adjoining protected areas, this wildlife sanctuary has wide varieties of endangered species such as Grizzled Squirrel,
Elephant, Tiger, Leopard, NilgiriTahr, Gaur, Lion Tailed Macaque etc,. The diversity of habitat has got an assemblage of
several species of rare plants, invertebrates, fishes, amphibians, and reptiles. Srivilliputhur Grizzled Squirrel Wildlife
Sanctuary has also got several species of endemic flora and fauna.

AND WHEAREAS, the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary consists of various forest habitats like thorn
forest, moist deciduous, dry deciduous, Semi evergreen, riverine forest, Grassland habitat and evergreen forest habitat. A
wide variety of habitats can be seen from western to eastern part of the sanctuary. There is arainfall gradient from west
to east and the change in vegetation is believed to be as result of rainfall gradient. The eastern part of this sanctuary falls
in the rain shadow region of Western Ghats. This region has got dry thorn forest and the vegetation type gradually
changes from dry thorn forest to mixed moist forests.

AND WHEAREAS, the sanctuary has wide variety of flora and fauna. Examples of flora are Kundumani
(Abrusprecatorius L.), Siruthuthi (Abutilon crispum (L.) Medikus), Thuthi (Abutilon indicum(Link) Sweet.), Kari indu
(Acacia intsia W & A), Karuvelam (Acacia nilotica(L.) Wild. ex Delile),Silavagai  (Acacia Sundra), Enkai ( Indu)
(Acacia torta) etc. and example of fauna are Nilgiritahr(Hemitragushylocrius), Grizzled Giant squirrel
(Ratufamacroura), Maabar giant squirrel (Ratufaindica), Asian elephant (Elephasmaximus), Gaur (Bos frontalis), Chital
(Axis axis), Sambar (Cervus unicolor), Barking deer (Muntiacusmuntjak), Mouse deer (Moschiolameminna), Jackal
(Canis aureus) etc.

AND WHEAREAS, the avian diversity is wide and varied, around 220 species of birds of 61 families were identified in
the first survey during December 2012 and 27 species were added during the survey of May 2015. The notable speices
are the rare Ceylon frogmouth, hitherto considered to be present only in parts of Kerala like Thattekad, Yellow throated
bull bull hitherto considered to be eastern ghats specific, Malabar trogon and Indian cukoo, Nineteen species of raptors
indicating the potential of the habitat which has been underlined by sighting of Rufuous bellied hawk eagle and Mountain
hawk eagle.

AND WHEAREAS, some example of birds recorded in the sanctuary areGrey Francolin (Francolinuspondicerianus),
Jungle Bush Quail (Perdiculaasiatica),Red Spurfowl(Galloperdixspadicea), Grey Junglefowl(Gallus sonneratii), Indian
Peafowl (Pavocristatus), Lesser Whistling Tea (Dendrocygnajavanica), Bar-headed Goose (Anserindicus),Brahminy
Duck (Tadornaferruginea), Spot-billed Duck (Anashboacil orhyncha) etc.

AND WHEAREAS, the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary is home to an amazing number of
Butterflies. The presence of Butterflies is a bio-indicator of the health of the ecosystem in general and the micro-habitat
in particular. Srivilliputhur Wildlife Division scores high on this scale as recent studies have unearthed about 190 species
of Butterflies, which is more than half of the numbers recorded in Tamil Nadu. Examples of Butterflies areCommon Blue
bottle (Graphiumsarpedon), Common jay (Graphiumdoson), Tailed jay (Graphium Agamemnon), sot swordtail
(Graphiumnomius), Common mime (Papilioclytia), Common mormon(Papiliopolytes)etc.

AND WHEAREAS, about 90 Reptiles species are enlisted from the sanctuary. Non venomous like Python, Sand boa,
Kukri, cat snake, vine snake etc., and Venomous snakes Copra, Viper, Krait are reported. The endemic to India and
threatened species of Star Tortoise are present at Sanctuary. Eugeniadiscifera is a highly endangered tree species is
recorded above the Deviar estate adjoining the Kerala State boundary. Examples of vulnerable species present in
sanctuary include Begonia albo-coccineaHook, CommelinaindehiscensE. Barnes, IxoramonticolaGamble,
Chloroxylonswietenia DC. andPterocar pus marsupiumRoxb etc.

AND WHEAREAS;,in most of the villages which falls in eco sensitive zone, residential areas are carefully excluded
from eco sensitive zone. However the residential areas of tribal hamlets (Shenbagathoppu, Ayyanarkoil, Athikail,
Vinobanagar, Thaniparai and Mokkathanparai) are located within Eco sensitive zone. The total population in Eco
sensitive zone is 608. Agriculture and alied activities such as live stock rearing, poultry are the major sources of
economy for the people living in the proposed Eco sensitive zone.



20 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. 3(ii)]

NOW THEREFORE, in exercise of the power conferred by sub-section(1) and clauses (v) and (xiv) of sub-section (2)
and sub-section (3) of section 3 of the Environment (Protection) Act 1986 (29 of 1986) read with sub-rule (3) of rule 5 of
the Environment (Protection) Rules, 1986, the Central Government hereby notifies an area with an extent varying from
zero kilometres (due to Inter-state boundary) to 6.2 kilometres around the boundary of Srivilliputhur Grizzled
Squirrel Wildlife Sanctuary in the State of Tamil Nadu as the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary as Eco-
sensitive Zone (herein after referred to as the Eco-sensitive Zone) details of which are as under, namely:-

1. Extent and boundaries of Eco-sensitive Zone. - (1) The extent of Eco-sensitive Zone varies from zerokilometers
(due to Inter-state boundary) to 6.2 kilometers around the Srivilliputhur Grizzled Squirrel Wildlife Sanctuary. The area of
the Eco-Sensitive Zone is 305.86squar e kilometres.

(2) The boundary description of the Eco Sensitive Zone is appended at Annexurel.
(3) The map of the Protected Area demarcating the Eco-sensitive Zone boundary isat Annexure l1A-E.

(4)List of geo co-ordinates of the boundary of the Protected Area and the Eco-Sensitive Zone is at Annexure 111 in
Table (A) and (B) respectively.

(5) The list of villages faling within the Eco-sensitive Zone along with their geo co-ordinates at prominent points is
appended as Annexure | V.

2. Zonal Master Plan for the Eco-sensitive Zone. - (1) The State Government shall, for the purpose of effective
management of the Eco-Sensitive Zone, prepare a Zonal Master Plan within a period of two years from the date of
publication of Final Notification in the Official Gazette, in consultation with local people and adhering to the stipulations
given in this Notification for approval of Competent Authority in the State Government.

(2) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in such manner as is
specified in this notification and also in consonance with the relevant Central and State laws and the guidelines issued by
the Central Government, if any.

(3) The Zonal Master Plan shall be prepared in consultation with the following State Departments, for integrating
environmental and ecological considerationsinto the said plan:

(i) Environment;

(i) Forest and Wildlife;

(iii)  Agriculture;

(iv) Revenug;

(v) Urban Development;

(vi) Tourism;

(vii) Rural Development;

(viii) lrrigation and Flood Controal;
(ix) Municipal;

(X) Panjayati Raj;

(xi) Public Works Department;
(xii) Highways;

(xiii) Tamil Nadu State Pollution Control Board.

(4) The Zond Master Plan shall not impose any restriction on the approved existing land use, infrastructure and
activities, unless so specified in this notification and the Zonal Master Plan shal factor in improvement of all
infrastructure and activities to be more efficient and eco-friendly.
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(5) The Zona Master Plan shall provide for restoration of denuded areas, conservation of existing water bodies,
management of catchment areas, watershed management, groundwater management, soil and moisture conservation,
needs of local community and such other aspects of the ecology and environment that need attention.

(6) The Zonal Master Plan shall demarcate al the existing worshipping places, villages and urban settlements, types and
kinds of forests, agricultural areas, fertile lands, green area, such as, parks and like places, horticultural areas, orchards,
lakes and other water bodies and also with supporting maps. The Plan shall be supported by Maps giving details of
existing and proposed land use features.

(7) The Zona Master Plan shall regulate development in Eco-sensitive Zone and adhere to prohibited, regulated activities
listed in table and al so ensure and promote eco-friendly development for livelihood security of local communities.

(8) The Zona Master Plan shall be co-terminus with the Regional Development Plan.

(9) The Zonal Master Plan so approved shall be the reference document for the Monitoring Committee for carrying out
its functions of monitoring in accordance with the provisions of this notification.

3. Measures to be taken by State Government.-The State Government shall take the following measures for giving
effect to the provisions of this notification, namely:-

(1) Land use. — (a) Forests, horticulture areas, agricultural areas, parks and open spaces earmarked for recreational
purposes in the Eco-sensitive Zone shall not be used or converted into areas for major commercial or major
residential complex or industrial activities;

Provided that the conversion of agricultural and other lands, for the purpose other than that specified at part
(), within the Eco-sensitive Zone may be permitted on the recommendation of the Monitoring Committee, and
with the prior approval of the competent authority under Regional Town Planning Act and other rules and
regulations of Central/State Government as applicable and vide provisions of this Notification, to meet the
residential needs of the local residents such as:

(i) widening and strengthening of existing roads and construction of new roads;
(if) construction and renovation of infrastructure and civic amenities;
(iii) small scale industries not causing pollution;

(iv) cottage industries including village industries; convenience stores and local amenities supporting eco-
tourism including home stay; and

(v) promoted activities and given in paragraph 4;

Provided further that no use of tribal land shall be permitted for commercial and industrial development
activities without the prior approval of the competent authority under Regional Town Planning Act and other rules and
regulations of State Government and without compliance of the provisions of article 244 of the Constitution or the law
for the time being in force, including the Scheduled Tribes and other Traditional Forest Dwellers (Recognition of Forest
Rights) Act, 2006 (2 of 2007):

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be corrected by
the State Government, after obtaining the views of Monitoring Committee, once in each case and the correction of said
error shall be intimated to the Central Government in the Ministry of Environment, Forest and Climate Change:

Provided also that the above correction of error shall not include change of land use in any case except as
provided under this sub-paragraph.

(b) efforts shal be made to reforest the unused or unproductive agricultural areas with afforestation and habitat
restoration activities.

(2) Natural water bodies. - The catchment areas of all natural springs/rivers/channels shall be identified and plans for
their conservation and rejuvenation shall be incorporated in the Zonal Master Plan and the guidelines shall be drawn up
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by the State Government in such a manner as to prohibit development activities a or near these areas which are
detrimental to such aress.

(3)Tourism/ Eco-tourism.- (a) All new eco-tourism activities or expansion of existing tourism activities within the Eco-
Sensitive Zone shdll be as per the Tourism Master Plan for the Eco-sensitive Zone;

(b) the Eco-Tourism Master Plan shall be prepared by the State Department of Tourism in consultation with State
Departments of Environment and Forests;

(c) the Tourism Master Plan shall form a component of the Zonal Master Plan;
(d) The Tourism Master Plan shall be drawn based on the study of carrying capacity of the Eco-sensitive Zone;
(e) the activities of eco-tourism shall be regulated as under, namely:-

(i) new construction of hotels and resorts shall not be allowed within one kilometre from the boundary of the protected area
or upto the extent of the Eco-sensitive Zone whichever is nearer:

Provided that beyond the distance of one kilometre from the boundary of the protected area till the extent of the
Eco-sensitive Zone, the establishment of new hotels and resorts shall be alowed only in pre-defined and designated
areas for eco-tourism facilities as per Tourism Master Plan;

(i) al new tourism activities or expansion of existing tourism activities within the Eco-Sensitive Zone shall be in
accordance with the guidelines issued by the Central Government in the Ministry of Environment, Forest and Climate
Change and the eco-tourism guidelines issued by National Tiger Conservation Authority (as amended from time to
time) with emphasis on eco-tourism, eco-education and eco-devel opment;

(iii) until the Zonal Master Plan is approved, development for tourism and expansion of existing tourism activities shall be
permitted by the concerned regulatory authorities based on the actual site specific scrutiny and recommendation of the
Monitoring Committee and no new hotel, resort or commercial establishment construction shall be permitted within
Eco-sensitive Zone area.

(4) Natural Heritage.-All sites of valuable natural heritage in the Eco-sensitive Zone, such as the gene pool reserve
areas, rock formations, waterfalls, springs, gorges, groves, caves, points, walks, rides, cliffs, etc. shall be identified and a
heritage conservation plan shall be drawn up for their preservation and conservation as a part of the Zonal Master Plan.

(5) Man-made heritage sites.-Buildings, structures, artefacts, areas and precincts of historical, architectural, aesthetic
and cultural significance shall be identified in the Eco-sensitive Zone and heritage conservation plan for their
conservation shall be prepared as part Zonal Master Plan.

(6) Noise pollution. - The Environment Department of the State Government or Tamil Nadu State Pollution Control
Board shall implement the regulations for control of noise pollution in the Eco-sensitive Zone in accordance with the
provisions stipulated of The Noise Pollution (Regulation and Control) Rules, 2000 under the Environment (Protection)
Act, 1986 and amendments thereto.

(7) Air pollution.-Prevention and control of air pollution in the Eco-sensitive Zone shall be complied with in accordance
with the provisions of the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and rules made there under
and amendments thereto.

(8) Discharge of effluents. - Discharge of treated effluent in Eco-sensitive Zone shall be in accordance with the
provisions of the General Standards for Discharge of Environmental Pollutants covered under the Environmental
(Protection) Act, 1986 and rules made there under or standards stipulated by State Government whichever is more
stringent.

(9) Solid wastes. - Disposal and Management of solid wastes shall be as under:

(a) the solid waste disposal and management in Eco-sensitive Zone shall be carried out in accordance with the Solid
Waste Management Rules, 2016 and published by the Government of Indiain the Ministry of Environment, Forests and
Climate Change vide natification number S.O. 1357 (E), dated 8th April, 2016 as amended from time to time; the
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inorganic material may be disposed in an environmenta acceptable manner at site identified outside the Eco-sensitive
Zoneg;

(b) safe and Environmentally Sound Management (ESM) of Solid wastes in conformity with the existing rules and
regulations using identified technol ogies may be allowed within Eco-Sensitive Zone.

(10) Bio-medical waste.- Bio-medical waste management shall be as under:

(a) the bio-medical waste disposal in the Eco-sensitive Zone shall be carried out in accordance with the Bio-Medical
Waste Management Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and
Climate Change vide Notification Number GSR 343 (E), dated the 28" March,2016 as amended from time to time.

(b) safe and Environmentally Sound Management (ESM) of Solid wastes in conformity with the existing rules and
regulations using identified technol ogies may be allowed within Eco-Sensitive Zone.

(11) Plastic Waste Management.- The Plastic Waste Management in the Eco-sensitive Zone shall be carried out as per
the provisions of the Plastic Waste Management Rules, 2016 published by the Government of India in the Ministry of
Environment, Forest and Climate Change vide notification number G.S.R. 340(E), dated the 18th March, 2016, as
amended from time to time.

(12) Construction and Demolition Waste M anagement. - The Construction and Demolition Waste Management in the
Eco-sensitive Zone shall be carried out as per the provisions of the Construction and Demolition Waste Management
Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and Climate Change vide
notification number G.S.R. 317(E), dated the 29th March, 2016, as amended from time to time.

(13) E-waste. - The E- Waste Management in the Eco-sensitive Zone shall be carried out as per the provisions of the E-
Waste Management Rules, 2016 published by the Government of India in the Ministry of Environment, Forest and
Climate Change and as amended from time to time.

(14) Vehicular traffic. - The vehicular movement of traffic shall be regulated in a habitat friendly manner and specific
provisions in this regard shall be incorporated in the Zonal Master Plan and till such time as the Zonal Master plan is
prepared and approved by the Competent Authority in the State Government, the Monitoring Committee shall monitor
compliance of vehicular movement under the relevant Acts and the rules and regul ations made there under.

(15) Vehicular Pollution. - Prevention and control of Vehicular Pollution shall be complied with in accordance with
applicable laws. Effortsto be made for use of cleaner fuel for example CNG, LPG, etc.

(16) Industrial Units.-(i) On or after the publication of this notification in the Official Gazette, no new polluting
industries shall be alowed to be set up within the Eco-sensitive Zone.

(i) Only non-polluting industries shall be alowed within ESZ as per classification of Industries in the Guidelines issued
by Central Pollution Control Board in February 2016, unless so specified in this notification. In addition, non-polluting
cottage industries shall be promoted.

(17) Protection of Hill Slopes.- The protection of hill slopes shall be as under:
(a) the Zonal Master Plan shall indicate areas on hill slopes where no construction shall be permitted.
(b) no construction on existing steep hill slopes or slopes with a high degree of erosion shall be permitted.

4. List of activities prohibited or to be regulated within the Eco-sensitive Zone.-All activities in the Eco sensitive
Zone shall be governed by the provisions of the Environment (Protection) Act, 1986 (29 of 1986) and the rules made
there under including the Coastal Regulation Zone (CRZ), 2011 and the Environmental Impact Assessment (EIA)
Notification, 2006 and other applicable laws including the Forest (Conservation) Act, 1980 (69 of 1980), the Indian
Forest Act, 1927 (16 of 1927) the Wildlife(Protection) Act 1972 (53 of 1972) and amendments made thereto and be
regulated in the manner specified in the Table below, namely:-
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TABLE

S.No.

Activity

Description

)

@

©)

A. Prohibited Activities

Commercial mining, stone quarrying and
crushing units.

(@) All new and existing mining(minor and major minerals) stone
quarrying and crushing units are prohibited with immediate
effect except for meeting the domestic needs of bona fide local
residents including digging of earth for construction or repair of
houses and for manufacture of country tiles or bricks for housing
and for other activities.

(b) The mining operations shall be carried out in accordance with
the order of the Hon' ble Supreme Court dated 4™ August, 2006
in the matter of T.N. GodavarmanThiruma padvz. UOI in W.P.
(C) No. 202 of 1995 and dated 21% April, 2014 in the matter of
Goa Foundation z. UOI in W.P. (C) No. 435 of 2012.

Setting of industries causing pollution
(Water, Air, Soil, Noise, €tc).

No new industries and expansion of existing polluting industries
in the Eco-sensitive zone shall be permitted.

Only non-polluting industries shall be alowed within ESZ as per
classification of Industries in the guidelines issued by Central
Pollution Control Board in February 2016, unless so specified in
this notification. In addition, non-polluting cottage industries
shall be promoted.

Establishment of major
project.

hydroelectric

Prohibited (except as otherwise provided) as per applicable laws.

Use or production or processing of any
hazardous substances.

Prohibited (except as otherwise provided) as per applicable laws.

Discharge of untreated effluents in
natural water bodies or land area.

Prohibited (except as otherwise provided) as per applicable laws.

Setting of new saw mills.

No new or expansion of existing saw mills shall be permitted
within the Eco-sensitive Zone.

Setting up of brick kilns.

Prohibited (except as otherwise provided) as per applicable laws.

B. Regulated Activities

Commercial establishment of hotels and
resorts.

No new commercia hotels and resorts shall be permitted within
one kilometre of the boundary of the Protected Area or up to the
extent of Eco-sensitive zone, whichever is nearer, except for
small temporary structures for Eco-tourism activities.

Provided that, beyond one kilometre from the boundary of the
protected Area or up to the extent of Eco-sensitive zone
whichever is nearer, al new tourist activities or expansion of
existing activities shall be in conformity with the Tourism Master
Plan and guidelines as applicable.

Construction activities.

(& No new commercia construction of any kind shall be
permitted within one Kilometre from the boundary of the
Protected Area or upto extent of the Eco-sensitive Zone
whichever is nearer:
(b) Provided that, local people shall be permitted to undertake
congtruction in their land for their use including the activities
listed in sub paragraph (1) of paragraph 6 as per building byelaws
to meet the residential needs of the local residents such as:
(i) Widening and strengthening of existing roads and
construction of new road.
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(if) Construction and renovation of infrastructure and
civic amenities;
(iii) Small scale industries not causing pollution termed
as per Classification done by Central Pollution Control
Board of February 2016;
(iv) Cottage industries including village industries;
convenience stores and local amenities supporting eco-
tourism including home stays; and
(v) Promoted activities listed in this Notification.
(c) Provided that the construction activity related to small scale
industries not causing pollution shall be regulated and kept at the
minimum, with the prior permisson from the competent
authority as per applicable rules and regulationsiif any.
(d) Beyond one kilometre it shall be regulated as per the Zonal
Master Plan.

10. Small scale non polluting industries. Non polluting industries as per classification of industries issued
by the central Pollution Control Board in February 2016 and non-
hazardous, small scale and service industry, agriculture,
floriculture, horticulture or agro-based industry producing
products from indigenous materials from the Eco-sensitive Zone
shall be permitted by the competent authority.

11 Felling of Trees. (a) There shall be no felling of trees on the forest or Government
or revenue or private lands without prior permission of the
competent authority in the State Government.

(b) The felling of trees shall be regulated in accordance with the
provisions of the concerned Central or State Act and the rules
made there under.

12. Collection of Forest produce or Non- | Regulated under applicable laws.

Timber Forest Produce (NTFP).
13. Establishment of large scale commercial | Regulated under applicable laws.
live stock and poultry farms by firms,
corporate, companies.
14. Erection of electrical and communication | Regulated under applicable laws. Underground cabling may be
towers and laying of cables and other | promoted.
infrastructures.

15. Infrastructure civic amenities. Shall be done with mitigation measures, as per applicable laws,
rules and regulation and available guidelines.

16. Widening and strengthening of existing | Shall be done with mitigation measures, as per applicable laws,

roads and construction of new roads. rules and regulation and available guidelines.

17. Undertaking other activities related to | Regulated under applicable law.

tourism like over flying the ESZ area by
hot ar balloon, helicopter, drones,
Micralites, etc.

18. Protection of hill lopesand river banks. | Regulated under applicable laws.

19. Movement of vehicular traffic at night. Regulated for commercia purpose under applicable laws.

20. Ongoing agriculture and horticulture | Permitted under applicable laws for use of locals.

practices by local communities along
with dairies, dairy farming, aquaculture
and fisheries.
21. Discharge of treated waste | The discharge of treated waste water/effluents shall be avoided to

water/effluents in natural water bodies or
land area.

enter into the water bodies. Efforts to be made for recycle and
reuse of treated waste water. Otherwise the discharge of treated
waste water/effluent shall be regulated as per applicable laws.
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22. Commercial extraction of surface and | Regulated under applicable law.
ground water.

23. Open Well, Bore Well etc. for agriculture | Regulated and the activity should be strictly monitored by the
or other usage. appropriate authority.

24, Solid Waste Management. Regulated under applicable laws.

25. Introduction of Exotic species. Regulated under applicable laws.

26. Eco-tourism. Regulated under applicable laws.

27. Use of polythene bags. Regulated under applicable laws.

28. Commercial sign boards and hoardings. Regulated under applicable laws.

C. Promoted Activities

29. Rain water harvesting. Shall be actively promoted.

30. Organic farming. Shall be actively promoted.

31. Adoption of green technology for al | Shall be actively promoted.
activities.

32. Cottage industries including village | Shall be actively promoted.
artisans, etc.

33. Use of renewable energy and fuels. Bio gas, solar light etc to be actively promoted.

34. Agro-Forestry. Shall be actively promoted.

35. Use of eco-friendly transport. Shall be actively promoted.

36. Skill Devel opment. Shall be actively promoted.

37. Restoration of Degraded | Shall be actively promoted.
Land/Forests/Habitats.

38. Environmental awareness. Shall be actively promoted.

39. Plantation of Horticulture and Herbals. Shall be actively promoted.

5. Monitoring Committee.-The Central Government hereby constitutes a Monitoring Committee, for effective
monitoring of the provisions of this notification under sub-section (3) of section 3 of the Environment (Protection) Act,
1986 (29 of 1986), comprising of the following namely:-

1. The District Collector, Virdhunagar Chairman

2. Revenue Divisional Officer, Sivakasi Member

3. District Revenue officer, Virdhunagar Member

4. A representative of Non-government Organisation working in the field of Member

wildlife conservation to be nominated by State Government

5. An expert in Biodiversity nominated by the State Government Member

6. An expert in Ecology and Environment to be nominated by the State Government | Member

7. A representative from State Public Works Department Member

8. Wildlife Warden, Srivilliputhur Member Secretary

6. Terms of Reference. — (1) The Monitoring Committee shall monitor the compliance of the provisions of this notification.

(2)The tenure of the Monitoring committee shall be for three years or till the re-congtitution of the new Committee by
the State Government and subsequently the M onitoring Committee would be constituted by the State Government.

(3)The activities that are covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment and Forests number S.O. 1533 (E), dated the 14™ September, 2006, and are falling in the Eco-
sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4 thereof, shall be
scrutinized by the Monitoring Committee based on the actual site-specific conditions and referred to the Central
Government in the Ministry of Environment, Forest and Climate Change for prior environmental clearances under the
provisions of the said notification.

(4)The activities that are not covered in the Schedule to the notification of the Government of India in the erstwhile
Ministry of Environment, Forest and Climate Change number S.O. 1533 (E), dated the 14"™ September, 2006 and are
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falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under paragraph 4 thereof,
shal be scrutinized by the Monitoring Committee based on the actual site-specific conditions and referred to the
concerned regulatory authorities.

(5)The Member Secretary of the Monitoring Committee or the concerned Deputy Commissioner(s) shall be competent
to file complaints under section 19 of the Environment (Protection) Act, 1986 against any person who contravenes the
provisions of this notification.

(6) The Monitoring Committee may invite representatives or experts from concerned Departments, representatives from
industry associations or concerned stakeholders to assist in its deliberations depending on the requirements on issue to
issue basis.

(7)The Monitoring Committee shall submit the annual action taken report of its activities as on the 31% March of every
year by the 30" June of that year to the Chief Wildlife Warden in the State as per proforma given in Annexure V.

(8)The Central Government in the Ministry of Environment, Forest and Climate Change may give such directions, as it
deemsfit, to the Monitoring Committee for effective discharge of its functions.

7.The Central Government and State Government may specify additional measures, if any, for giving effect to provisions
of this notification.

8. The provisions of this notification are subject to the orders, if any passed or to be passed by the Hon’ble Supreme
Court of India or the High Court or National Green Tribunal.

[F. No. 25/10/2018-ESZ]

Dr. SATISH C. GARKOTI, Scientist ‘G’

ANNEXURE- |
BOUNDARY DESCRIPTION OF ECO-SENSITIVE ZONE OF THE PROTECTED AREA

North The Eco sensitive zone boundary for Srivilliputhur Grizzled Squirrel Wildlife Sanctuary in the
northern side starts from Mallapuram - Mayiladumparai Road in Mallapuram side of Madurai
District, then it moves eastern direction and reaches Karunkuliodai — Valukkuparaiodai joint; then it
moves southern and south eastern direction and reaches Manaluthuodai joint; then move in eastern
direction and touches west end of the Ethnamalai Revenue karadu; then move aong the boundary
of the Ethnamalai reaches north end of the Ethnamalai then move towards southern direction and
reaches north east end of the Anaikkaraipatti tank; then move along the eastern boundary of the
same and move further reaches north west corner of Kumbamalai then move aong the north
boundary of same hillock then move towards eastern direction reaches north west corner of the
Saptur tank then move along the boundary of the Saptur tank and reaches south east end of the tank
then it move towards north east direction and reaches south end of the Sempatti tank then it move
along boundary of the same and reaches north end of same tank and move along the boudndary
from the same tank of the east side and reaches SapturPeraiyur road at Kanavai.

North East Further then move towards south and reaches north end of Chinnapulampatti tank them move along
eastern boundary of the tank and touches the saptur — Peraiyur road again road and then move in
south direction and reaches Manmalai near Peraiyur; further move in south west direction and
reaches east end of the Gowrimalai then move further in same direction crosses inter district
boundary and reaches north end of the Ilandaikulam tank.

East Then further move in south direction along east boundary of the same tank and reaches south west
corner of the same tank. Then the move towards west direction and reaches east end of the revenue
karadu near Krishnapuram then move along the south west side of the revenue karadu and then
further move in the west direction and reaches south west end of the same revnuekaradu then move
west direction and reaches the north end of the Nedunkuttam then move along western boundary of
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the same and reaches south end of the kuttam; then move in eastern direction and reaches north end
of Kunavandri tank then move towards south direction aong the boundary of the same tank further
amove along the same tank in east reaches south west corner of the same tank then move towards
south dirction reaches the north east end of Thamaraikulam tank. Then move easten direction
reaches north west end of the Seevaneri tank; Move along the north and eastern boundary reaches
south east end of the same tank. It run in eastern direction and reaches south end of the
Viragasamithram tank. Then move along western boundary of the tank and reaches north end of the
tank then further move aong the eastern boundary reaches the southeast end of the same tank and
then move in eastern direction reaches north west end of the Arhcapuram tank then move north east
direction and reaches as north west corner of the Ayyarkulam tank then run along north east
boundary of the tank then reaches south end of the tank; then move towards east direction reaches
south end of the Archanapuram tank. Then move towards southern direction reaches Pudupatti —
Khnsapuram road and run along the southern boundary of the Udaipatti residential area then move
aong the Pudupatti —Shesapuram road and reaches as Sheapuram then move along southern
boundary of Shesapuram residential area then move towards north direction and reaches
Krishnankoil “Watrap road and move aong the same road till it touches sanctuary boudanry along
the road then move in south east direction and north east end of the sirumlai then move aong the
eastern boundary of the sirumalai reaches south end of the same hillock; Then it touches Krishnkoil
— Srivilliputur Road joint.

South East

Then and move along the same road till it reaches Pillaiyarnatham road and then move west
direction along the Pillaiyarnatham road and reaches the north end of the Pillaiyarntham residential
area then reaches the south east end of the Vellamadathu tank then move a ong the eastern boundary
of the same tank and reaches north east corner of Thiruvannamalai revenue karadu then move
towards the south direction aong the east boundary of the same karadu and further move in south
direction along the east boundary of Thiruvannamalai tank reaches south end of the same tank; then
move in west direction and reaches north east end of the hillock located and east side of the
Kolaikaranparai then move along eastern boundary of the same hillock reaches south east end of
the same; then move towards southern direction and reaches north east end
Kuttathattirenvenukardu move along the eastern boundary of the same karadu and reaches north
east end of the Maravankulam tank then move aong the east and south east boundary then reaches
north east end of Valaikulam RF then move aong eastern boundary of the RF further move
southwards reaches the north east end Sappaniparambu RF then move along eastern boundary
Sapaaniparabu RF and reaches south east end the same RF then further south direction and reaches
north east corner of tank near ChinnaPulpathyparambu then move aong the eastern boundary of
the tank and adjacent tank and reaches the south end of the adjacent tank. Then move towards
south west direction and reaches the northern end of Privadiyar tank then move along eastern
boundary of the this tank and silambaneri tank and reaches the southeast end of the same tank; then
move in south direction and reaches north west end of Devadanam tank.

South

Then move along north east boundary same tank and crosses DevadamSasthakoil road then move
aong the eastern boundary of the tank further run along south and south west boundary of the same
tank then touches Devaiar river which is aso inter district boundary then further move east
direction along the same river it till it reaches south east end of the sanctuary.

South West

Nil

West

Nil

North West

Nil
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ANNEXURE- 1A

GOOGLE MAP OF ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED
SQUIRREL WILDLIFE SANCTUARY

ANNEXURE-11B
GOOGLE MAP OF ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED SQUIRREL
WILDLIFE SANCTUARY
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ANNEXURE-IIC

MAP OF ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED SQUIRREL WILDLIFE
SANCTUARY ON SURVEY OF INDIA (SOI) TOPOSHEET

ANNEXURE-IID

LANDUSE MAP OF ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED SQUIRREL
WILDLIFE SANCTUARY ALONG WITH 10 KM BUFFER
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ANNEXURE-II1E

MAP OF ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED SQUIRREL WILDLIFE
SANCTUARY ALONG WITH LATITUDE AND LONGITUDE OF PROMINENT LOCATIONS

ANNEXURE-I1I
TABLE A: Latitude-L ongitude of Prominent L ocations of Srivilliputhur Grizzled Squirrel Wildlife Sanctuary,
Tamil Nadu
dentificationof || i | | Ctrom |
S.No prominent Point prominent Latitude(N) Longitude(E) previous Bearings
points point
1 Mallapuram Road North 09° 49’ 43.18" 77° 38 18.37
Entrance
2 Valaithoppu North 09° 46' 47.39" 77° 39’ 4525 5.98 153.69 SE
(Munneeswaranpuli )
3 Keni Entrance North 09° 46 58.14 77° 40 21.40° 1.86 142.42 SE
4 TalaimalayanK ail North east 09° 41’ 17.16 77° 42 10.37" 9.17 159.65 SE
5 Thaniparai Entrance North east 09° 42’ 3.20” 77° 38 3.84 7.67 281.23 W
6 KilavanKoil East 09° 38 42.29" 77° 32 4423 11.39 237.38 W
7 K aruppasamyK oil East 09° 36’ 19.30" 77° 32 16.48" 4.44 190.87 S
8 K almandapam East 09° 37 23.20" 77° 36 1.62" 7.09 73.19 NE
9 M uniyandikoil East 09° 35 10.79" 77° 41’ 0.46 9.88 114.67 SE
10 | Rengarkoil waterhole South east 09° 34’ 2,03 77° 38’ 58.31" 411 239.31 SW
11 | Alagarkoil Entrance South east 09° 33 17.42 77° 33 31.14" 10.08 261.76 W
12 | Kallar river South east 09° 30' 58.46” 77° 30 12.60 7.42 235.30 SW
13 | Ayyanarkoil Entrance South east 09° 30’ 30.85" 77° 27 21.64” 5.20 261.05 W
14 | Thottichiammankoil South east 09° 27" 35.94 77° 29 4254 6.45 139.49 SE
15 | Piravadiyar river South east 09° 27 1.98" 77° 26' 41.75 5.56 256.88 SW
16 | Sasthakoivil Road South 09° 24 45.90" 77° 23 54.70" 6.48 230.7 SW
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Entrance
17 | Deviyar South 09° 23’ 40.67" 77° 23 1529 2.24 210.01 SW
18 | Interstate Boundary West 09° 25’ 9.08" 77° 20' 24.83" 5.65 296.73 NW
Above Deviar estate
19 | Kottamalai Peak West 09° 31" 14.05 77° 24 12.49 12.90 32.56 N
20 | Kambathumottai West 09° 32 25.76 77° 27 23.36 6.07 68.02 NE
21 | Thoppimalai West 09° 36’ 50.29" 77° 29’ 16.62 8.61 23.01LN
22 | Panchanthangi West 09° 42 53.82" 77°33 17.14" 13.0 32.57N
23 | Sirangikal Northwest | 09”50 2.98" 77° 37 36.08" 15.04 30.48N
TABLE B: Latitude-L ongitude of Prominent L ocations of Eco-Sensitive Zone
SNo | Identification of prominent L ocation/ Latitude(N) Longitude(E) Distance Bearings
Point Direction of from
prominent previous
points point
1 MallapuramMayiludumarai North 09°49 40.67" | 77°38 29.10
road
2 KarunkuliodaiValukuparaiodai | North 09°49 25.75" | 77° 38 54.69 0.90 120.54 SE
joint
3 Eathanamalai North end North 09°48 15.27" | 77° 42 27.25 6.8 108.54 SE
4 Athipattikanmai north end North 09° 47’ 3.00” 77° 46’ 28.07" 7.74 106.32 SE
5 Saptur —Periyur Road Kanavai | North east 09°46' 22.10" | 77° 47 11.94 1.81 133.0 SE
6 Manmalai Near Periyur North east 09044 27.74" | 77° 47 21.44 35 175.68 S
7 Gowarimalai West end North east 09° 44’ 2.64” 77° 46 47.72 1.29 234.28 SW
8 llanthaikulam tank northend | North east 09°40' 27.02" | 77° 42 51.65 9.68 227.67 SW
9 Nedunkutttum South west end | North east 09°39' 56.81" | 77° 36 5.28" 1242 | 266.08 W
10 | Viragasamuthiram tank east North east 09°37 33.11" | 77°36 43.44 4.62 164.71 SE
end
11 Krishanankoil Junction North east 09°33 54.75" | 77° 41 20.42 10.61 | 128.30 SE
12 Thiruvanamalai South end East 09°32 27.27" | 77° 37 5.33" 8.18 251.33 SW
13 | Valaikulam north end South 09°31' 21.85" | 77°34 1.42" 5.81 250.37 SW
14 Sundarajapuram tank south South 09°26' 26.07" | 77° 29 36.70" 12.29 | 220.57 SW
end
15 Piravadiyar tank south west South 09° 24 45.88" | 77° 27 32.42 472 232.27 SW
end
16 Devadanam tank south end South 09°22 5290" | 77° 26 37.86 3.75 203.69 SW
17 Deviar RF (joint) Boundary | South 09°23 41.42" | 77° 23 12.81" 6.39 283.73NW
ANNEXURE-IV

LIST OF VILLAGE AREA COMING UNDER ECO-SENSITIVE ZONE OF SRIVILLIPUTHUR GRIZZLED
SQUIRREL WILDLIFE SANCTUARY ALONG WITH GEO-COORDINATES

S.No Village name Teshil / Taluka District L atitude (N) Longitude (E)
1 | Mdlapuram Periyur Madurai 098254 776424
2 | Ayyampatti Periyur Madurai 09 80 37 77 63 25
3 | Thullukuttinakiynur Periyur Madurai 09 78 65 77 66 25
4 | Vittalpatti Periyur Madurai 097734 776795
5 | Vandari Periyur Madurai 09 76 47 77 69 85
6 | Nagaiyapuram Peraiyur Madurai 09.76 63 77.7320
7 | Saptur Peraiyur Madurai 09.76 82 77.73 81
8 | Paraipatti Peraiyur Madurai 09.70 90 77.77 12
9 | SKeelapatti Peraiyur Madurai 09.69 92 77.76 12

10 | Santhaiyur Peraiyur Madurai 09.70 20 77.7519
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11 | Ayartharmam Srivill puttur Virudhunagar 09.67 49 77.73 26
12 | Elanthaikulam Srivill puttur Virudhunagar 09.66 21 77.70 77
13 | Kottaiyur Srivillputtur Virudhunagar 09.64 96 77.70 23
14 | Thambipatti Srivillputtur Virudhunagar 09.65 85 77.66 80
15 | Maharajapuram Srivillputtur Virudhunagar 09.65 66 77.66 37
16 | SKodikulam Srivillputtur Virudhunagar 09.64 70 77.58 64
17 | Khansapuram Srivill puttur Virudhunagar 09.62 81 77.60 38
18 | Watrap Srivill puttur Virudhunagar 09.63 52 77.64 15
19 | W.Pudupatti Srivill puttur Virudhunagar 09.61 50 77.63 82
20 | Sundarapandiam Srivill puttur Virudhunagar 09.61 20 77.67 55
21 | Poovani Srivillputtur Virudhunagar 09.53 96 77.67 47
22 | Pillaiyarnatham Srivillputtur Virudhunagar 09.54 96 77.65 90
23 | Theiventhiri Srivillputtur Virudhunagar 09.54 18 77.55 99
24 | Mamsapuram Srivillputtur Virudhunagar 09 52 56 77 56 16
25 | Vaaikulam Srivill puttur Virudhunagar 095172 775213
26 | Vaddukuvenganallur Srivill puttur Virudhunagar 095014 77 47 65
27 | Therukkuvenganallur Srivill puttur Virudhunagar 09 50 40 77 46 64
28 | Thiruchulur Srivill puttur Virudhunagar 0948 90 77 47 09
29 | Sammanthapuram Srivillputtur Virudhunagar 094844 77 48 82
30 | Solaiseri Srivillputtur Virudhunagar 094484 77 49 36
31 | Sundararajauram Srivillputtur Virudhunagar 094333 77 47 30
32 | SeithurMettupatty Srivillputtur Virudhunagar 094171 77 4407
33 | Muthusamyiapuram Srivill puttur Virudhunagar 094103 774378
34 | North Devadanam Srivill puttur Virudhunagar 093042 77 4359
35 | South Devadanam Srivill puttur Virudhunagar 09 39 67 774341
36 | Kovilur Srivill puttur Virudhunagar 093915 77 43 36

Eco-sensitive ZoneM onitoring Committee - Performa of Action Taken Report.—

1

2
3.
4

©

Number and date of Meetings

Annexure-V

Minutes of the meetings: Mention main noteworthy points. Attach Minutes of the meeting as separate Annexure.

Status of preparation of Zonal Master Plan including Tourism Master Plan

Summary of cases dealt for rectification of error apparent on face of land record (Eco-sensitive Zone wise).
Details may be attached as Annexure.

Summary of cases scrutinised for activities covered under the Environment Impact Assessment Notification,
2006. Details may be attached as separate Annexure.

Summary of cases scrutinised for activities not covered under the Environment Impact A ssessment Notification,

2006.

Details may be attached as separate Annexure.

Summary of complaints |odged under section 19 of the Environment (Protection) Act, 1986.

Any other matter of importance.
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Rural Development & Panchayat Raj Department

Government of Tamil Nadu - -
Logged in as varrpym District :: VIRUDHUNAGAR Block :: RAJAPALAYAM Directorate of Rural Development & Panchayat Raj

(2} s A

Report Number -B: 529

Pownload as XLS
Physical Progress All Schemes
District Name :: VIRUDHUNAGAR Block Name :: RAJAPALAYAM
Scheme Group Name :: Roads  Scheme Name :: TNRRIS-Stream-I-Upgradation  Financial Year :: 2017-2018

All Works

Village /Town

sl Block I_u..ﬁ_.-_‘.__mﬂ.-u_m_.nn“\ Habitation Work Work | No. of Work  Work Work z::b.”!.\ AS TS Agency Agency >m=“..“..q_.-.n Current
No Name nc_.ua_.“._-:o: Name ID Type Works Group Type Name As Date Value Value Group Name Safar Stage
Name |
1 RAJAPALAYAM Meenakshipuram Meenachipuram 8455003 WMM + 1 Roads WMM + Rajapalayam C6/1123/2018 2990000 2990000 DRDA DRDA, 2984135 Completed
BT BT Ayyanar koil 22-03-2018 VIRUDHUNAGAR
road to
Ammanthopu
road Km
0/0-1/5
St %
\/@/No i
ASSISTANT ENGINEER (RD)
PANCHAYAT UNION
RAJAPALAYAM.
1l of 1 27/10/2020, 1:02 PM



iral De;rcldpmem_ & Panchayat Raj Department https://www.tnrd.gov.in/project/road _reg_reports/district_abstract vp p...

District :: VIRUDHUNAGAR  Block i1 RAJAPALAYAM of Rurai & Raj

Report Number -B: 522

= _ Updated Road Register 2017-2018
Category of Road PUR & VPR
— = - O
—— - — Download a5 XiS - o
PR el o0 o : - S|
District name :: VIRUDHUNAGAR  Block Name :: RAJAPALAYAM
PR — Cotegery ‘meots = Vampunt | Mastmiess | Sppredstion po———] e - s of wen W @
Ma  Code oo e e Na Name T T ~ieade i e T (W oaes [T
- : - & % % - - ' 3 " . e e = :
1 R-37 NH 208 - mamsapuram PUR 1 0.00 0.00 0.00 0.00 0.30 0.00 0.30
road to MPK Pudhupatty
road
2 R-39 Meenakshipuram to PUR 1 0.00 0.00 0.00 0.00 2.77 0.00 277
southmeenakshipuram
Road
3 R-40 Asalyamanito PUR 1 0.00 0.00 0.00 0.00 1.91 0.00 1.91
muhavoor Road
4 R-41 Gopalapuram to PUR 2011-2012 i 0.00 0.00 0.00 0.00 2.50 0.00 2.50
Anathappanaickenpatti
road
5 R-42 nallamanaickenpattito PUR 1 0.00 0.00 0.00 0.00 2.40 0.17 257
Zamin nathampatti Road

Km 0/0 - 2/60

6 R-43 Vadakaral District 1 0,00 0.00 0.00 0.00 199 0.00 1.99

7 R-44 Mukkarnatham to
Avarampatty road
( District Border road)

8 R-45 Desigapuram to
Chidambarapuram

9 R-47 Puthur-
Vedanayagapuram raod

10 R-48  Rajapalayam - 1 TN67Q 1 0.05 0.00 0.00 0.00 1.50 0.00 1.55
Keelarajakularaman 8710

road to Teacher colony
road

11 R-49 ESI colony road to
Kalangaperi road

12 R-50 Chellampatty to
kottaipatty road

13 R-52 | Seithur- Dhalavaipuram
road to Muhavoor
Harijan colony road

14 R-53 Sundarajapuram to
Arachioorani

15 R-54 Dhalavaipuram to
kamaraj nagar road

16 R~-55 Gopalapuram to
Devarayanpatty road

17 R-56 RIPM-
Keelarajakularaman
road branching Km 3/0
of T02 to Mill
Krishnapuram

18 R-57 Rajapalayam -
Keelarajakularaman
road to Appanoor
alagapuri road

19 R-58 Sankarapandiyapuram PUR 1 000 000 000 0.00 0.79 0.00 0.79
to meenachipuram road

20 R-59 Sundarajapuram to PUR 2018-2019 1 0.00 0.00 0.00 0.00 0.69 0.00 0.69
Kusavankulam road

21 R-60 SH41 road to Mountzion PUR 1 0.10 0.00 0.00 0.00 1.10 0.00 1.20
road

i 0.00 0.00 0.00 0.00 1.80 0.00 1.B0

10 null 2014-2015 2014-2015 1 0.00 0.00 0.00 0.00 1.63 0.00 1.63

1 0.00 0.00 0.00 0.00 167 0.00 1.67

- T

0.00 0.00 0.00 0.00 1.23 0.00 1.23

3 5
:
:

1 0.00 0.00 0.00 0.00 1.17 0.00 1.17

g

0.00 0.00 0.00 0.00 0.86 0.00 0.86

0.00 0.56 0.00 4.36 0.00 4.92
0.00 0.00 0.00 1.197 0.00 1.19

2018-2019 ' 1 0.00 0.00 0.00 0.48 0.00 0.48

83
BB

2018-2019 1 0.00 0.00 0.00 0.00 0.83 0.00 0.B3

5

2013-2014 1 0.00 0.00 0.00 0.00 1.87 0.00 1.B7

22 R-61 Panchampatty Punalveli PUR 3 TNG7V 2010-2011 1 000 O0.00 0.00 0.00 D82 0.00 0.82
road 8725

23 R-62 SH41to Desigapuram PUR 10 Sakthi Hirli. 2014-2015 1 0.00 0.00 0.00 0.00 0.60 0.00 0.60
road Bus

24 R-63 Chellampatty to kowil PUR { 1 0.00 0.00 0.00 0.00 0.39 0.00 0.39
senthatiyapuram road

25 R-64 Rajapalayam - PUR 1 0.00 0.00 0.00 0.00 0.68 0.00 0.68B
keelarajakularaman

road to ESI Hospital
road

26 R-65 Puthur nallamangalam PUR 9 TN 67V 2016-2017 1 0.00 0.00 0.00 0.00 1.42 0.00 1.42
road to meet 8725
meenachipuram road &
(via) Valavanthalpuram,
Arulputhur

27 R-66 Idumalai thondu to PUR 1 0.00 0.00 0.00 0.00 0.60 0.00 0.60
muhavoor road

28 R-67 Cholapuram - Railway PUR 1 0.00 000 000 0.00 0.72 0.00 0.72
station road to
Asilapuram road
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29 R-68 RIPM- PUR 9 TN67M3423 2018-2019 1 0.00 0.00 0.00 0.00 0.60 0.00 0.60
Keelarajakularaman
road to
‘Chockkalingapuram
Road

30 R-69 SH 41 to Cholapuram PUR 1 0.16 0.00 0.00 0.00 0.29 0.00 0.45
thekkur road

31 R-70 NH 208 to mpk PUR 2018-2019 1 0.00 ©0.00 0.00 0.00 0.48 0.00 0.48
pudupatty to thekkur
road

32 R-71 Ganapathy VPR 1 0.41 0.00 0.00 0.00 0.98 0.00 1.38
sundaranatchiyarpuram
to Rajapalayam Ayyanar
kovil road
33 R-72 Rajapalayam - VPR 2013-2014 2013-2014 1 0.00 000 0.00 0.00 3.00 0.00 3.00
Ayyanarkovil road to
Ganapathy
sundaranatchiyar puram
road

34 R-73 NH 208 to Alagapurikal .VPR 2014-2015 1 0.00 0.00 1.00 0.00 4.16 0.00 5.16
Tank (Via Valavandhal)

35 R-74 Devathanam sastha
kovil to sunaiburambu
road

36 R-75 Nallamanaickenpatty - VPR 1 0.00 ©0.00 0.50 0.00 0.75 0.00 1.26
varagunaramapuram
road

37 R-76 Unjampatty to
mookarnatham road

38 R-77 Chokkanathanputhurto VPR 11 nukl 1 0.00 ©0.00 0.00 0.00 4.06 0.00 4.06
inamkovilpatty road
Km0/0-3/0

39 R-78 NH 208 - Cholapuram VPR 2016-2017 i 0.00 ©0.00 0.00 0.00 2.58 0.00 2.58
road to Meenachipuram
road

40 R -80 Dhalavaipuram - PUR 2012-2013 1 0.00 0.00 0.00 0.00 4.89 0.00 4.89
Inamkovilpatti road to
Ammaiyappapuram road

41 R-81 Nainapuram to PUR | 5 null 2016-2017 1 0.00
unjampatty road (via)
_Thenkaral !
42 R-82 Zamin nathampatty to VPR 2018-2019 1 000 ©.00 0.00 0.00 3.64 0.00 3.64
Keelarajakularaman
road

43 R-83 NH 20B - Cholapuram PUR 12 null 2018-2019 1 0.00 0.00 0.00 0.00 0.70 0.00 0.70
road to Avaranthai road

44 R-84 NH208to PUR 1 0.00 0.00 0.00 0.00 0.59 0.00 0.59
Kothainatchiyarpuram

45 R-86 Vadakarai - District VPR 1 0.22 0.00 0.00 0.00 3.04 0.00 3.26
Border road to
Kottaipatty

46 R-88 Karuppasamy kovil to VPR 1 0.00 0.00 2.08 0.00 1.99 0.00 4.07
Koilkadu road (wia)
kallanai

47 R-89 Meenachipuram to VPR 1 0.00 0.00 0.00 0.00 2.78 0.00 2.78
Vedanayagapuram road |

48 R-90 Appanoorto
ammankovilpatty road

49 R-92 Meenachipuram - South
meenachipuram road to
christhurajapuram road

50 R-93 Puthurto murugan kovil VPR 2016-2017 1 0.00 0.0¢ 0.00 0.00 1.82 0.00 1.82
road

51 R-94 Desigapuram to VPR 1 0.00 0.00 0.00 0.00 0.76 0.00 0.76
Desiamman kovil road

52 R-95 Zamin nathampatty - VPR 1 0.00 0.00 0.00 0.00 0.94 0.00 0.94
Keelarajakularaman
road to Madurapuri
kammapatty road.

53 R-96 Kothainatchiyarpuram
to Pudhupatty road

VPR
54 R-97 NH 208 to koraiyar road VPR 1 000 0.00 000 0.00 0.63 0.00 0.63
VPR

55 R-98 Rajapalayam - 13 null 1 0.00 0.00 0.00 0.00 1.04 0.00 1.04
Senpagathopu road to
sriram nagar via
maruthunagar

56 R- 100 Zamin kollankondan
road

57 R - 103 Cholapuram Sivan Kovil
to Annaikattu road

58 R - 105 Chokkanathanputhur -
Inamkovilpatty road to
mayilaperi karuppasamy
kovil road

59 R-106 Dhalavaipuram VPR 1 0.00 0.00 0.00 0.00 0.90 0.00 0.90
mansolai colony road ¥

60 R-107 Sieithur dhalavaipuram VPR 1 0.00 0.00 0.00 0.00 0.80 0.00 0.80
road to asaiyamani link
roadKmd/0-0/8

61 R-109 Sundaranachiyarpuram VPR 2013-2014 a 0.00 0.00 0.00 0.00 0.25 0.04 0.29
road

i

2014-2015 2014-2015 1 0.00 ©0.00 0.00 0.00 4.42 0.00 4.42

i

2014-2015 i 0.00 ©.00 0.00 0.00 3.10 0.00 3.10

§

0.00 0.00 4.83 0.00 4.83

0.00 0.00 0.12 0.00 1.90 0.00 2.02

-

0.00 0.00 0.00 0.00 1.00 0.00 1.00

1 0.00 0.00 0.00 0.00 1.12 0.00 1.18

1 000 000 0.00 0.00 0.80 0.00 0.80

2014-2015 2014-2015 1 0.00 0.00 0.00 0.00 0.35 0.00 0.35

iii

1 0.00 0.00 0.00 0.00 0.88 0.00 0.88

of 5 21/10/2019, 1:45 PM



» -

aral Development & Panchayat Raj Department https://www.tnrd.gov.in/project/road_reg_reports/district_abstract vp p...

-t wen wem .
Vame Yaa: Foude | otbwn [Gawvel [Tyt Tom 9T [gna [TeW

e
$

. a [T C——
Road Nass. ot |WEEE | Ssimpert DRI | ot Manc— bbb M T
Seoad

29 R-68 RIPM- PUR 4 TN67M3423 2018-2019 1 0.000 0.00 0.00 0.00 0.60 0.00 0.60
Keelarajakularaman
road to
‘Chockkalingapuram
Road

30 R-69 SH 41 to Cholapuram PUR 1 0.16 0.00 0.00 0.00 0.29 0.00 0.45
thekkur road

31 R-70 NH 208 to mpk PUR 2018-2019 | 1 0.00 0.00 0.00 0.00 0.48 0.00 0.48
pudupatty to thekkur
road

32 R-71 Ganapathy VPR 1 0.41 0.00 0.00 0.00 0.98 0.00 1.38B
sundaranatchiyarpuram
to Rajapalayam Ayyanar
kovil road
33 R-72 Rajapalayam - VPR 2013-2014 2013-2014 1 0.00 0.00 0.00 0.00 3.00 0.00 3.00
Ayyanarkovil road to
Ganapathy
sundaranatchiyar puram
road

34 R-73 NH 208 to Alagapurikal
Tank (Via Valavandhal)

35 R-74 Devathanam sastha
kovil to sunaiburambu
road

36 R-75 Nallamanaickenpatty - VPR 1 0.00 0.00 0.50 0.00 0.75 0.00 1.26
varagunaramapuram
road

37 R-76 Unjampatty to
mookarnatham road

38 R-77 Chokkanathanputhur to
inamkovilpatty road
Km0/0-3/0

39 R-78 NH 208 - Cholapuram VPR . 2016-2017 : | 0.00 0.00/ 0.00 0.00 2.58 0.00 2.58
road to Meenachipuram
road

40 R-80 Dhalavaipuram - PUR 2012-2013 1 0.00 0.00 0.00 0.00 4.89 0.00 4.89
Inamkovilpatti road to
Ammaiyappapuram road

41 R-81 Nainapuram to PUR 5 null 2016-2017 1 0.00 0.00 0.00 0.00 4.83 0.00 4.83
unjampatty road (via)
Thenkarai | | '

42 R-82 Zamin nathampatty to VPR 2018-2019 1 0.00 0.00 0.00 0.00 3.64 0.00 3.64

Keelarajakularaman
road

43 R-83 NH 20B - Cholapuram PUR 12 null 2018-2019 1 0.00 ©0.00 0.00 0.00 0.70 0.00 0.70
road to Avaranthai road

44 R-84 NH208to PUR 1 0.00 0.00 0.00 0.00 0.59 0.00 0.59
Kothainatchiyarpuram
road

2014-2015 1 0.00 0.00 1.00 0.00 4.16 0.00 5.16

i

2014-2015 2014-2015 1 0.00 0.00 0.00 0.00 4.42 0.00 4.42

2014-2015 1 0.00 ©.00 0.00 0.00 3.10 0.00 3.10

i

11 null 1 0.00 0.00 0.00 0.00 4.06 0.00 4.06

45 R-86 -\lldlllmi-mnﬂct VPR | 1 0.22 0.00 0.00 0.00 3.04 0.00 3.26
Border road to
Kottaipatty

46 R-88 Karuppasamy kovil to VPR 1 0.00 0.00 2.08 0.00 1.99 0.00 4.07

Koilkadu road (via)
kallanai

47 R-89 Meenachipuram to
| Vedanayagapuram road
48 R-90 Appanoorto
.ammankovilpatty road
49 R-92 Meenachipuram - South
meenachipuram road to
christhurajapuram road

50 R-93 Puthur to murugan kovil VPR 2016-2017 1 0.00 0.00 0.00 0.00 1.82 0.00 1.82
road

000 0.00 0.00 0.00 2.78 0.00 2.78

0.00 0.12 0.00 1.90 0.00 2.02

ii
.

1 0.00 0.00 0.00 0.00 1.00 0.00 1.00

51 R-94 Desigapuram to VPR I : 0.00 0.00 0.00 0.00 0.76 0.00 0.76
Desiamman kovil road

52 R-95 Zamin nathampatty - VPR 1 000 0.00 0.00 0.00 0.94 0.00 0.94
Keelarajakularaman
road to Madurapuri
kammapatty road.

53 R-96 Kothainatchiyarpuram VPR
to Pudhupatty road |

54 R-97 NH 208 to koralyar road VPR 1 0.00 0.007 0.00) 0.00 0.63 0.00 0.63

55 R-98 Rajapalayam - VPR 13 null 1 0.00 0.00 0.00 0.00 1.04 0.00 1.04

Sen road to
sriram nagar via
maruthunagar

56 R-100 Zamin kollankondan VPR 1 0.00 0.00 0.00 0.00 0.80 0.00 0.80
road

57 R -103 Cholapuram Sivan Kovil VPR 2014-2015 2014-2015 1 0.00 Q.00 0.00 0.00 0.35 0.00 0.35
to Annaikattu road

58 R-105 Chokkanathanputhur- VPR 1 0.00 0.00 0.00 0.00 0.88 0.00 0.88
Inamkovilpatty road to
mayilaperi karuppasamy
kovil road

59 R-106 Dhalavaipuram VPR 1. 0.00 0.00 0.00 0.00 0.90 0.00 0.90
manselai colony road

60 R-107 Sieithur dhalavaipuram VPR 1 0.00 0.00 0.00 0.00 0.80 0.00 0.80

1 0.00 0.00 0.00 0.00 1.18 0.00 1.18

61 R-109 Sundaranachiyarpuram VPR 2013-2014 i 0.00 0.00 0.00 0.00 0.25 0.04 0.29
road
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62

63

64

66

67

70

71

72

73

74

75

76

7

78

B0

81

82

a3

85

87

91
92

93

94

R-110

R-111

R=-112

R-113

R-114

R=-115

R-116

R-121

R-123

R-124

R-125

R-126

R-128
R-129

R-130

R-131

R=-132

R-139

R-141

R- 146

R - 147
R -148
R-149
R - 150

R - 153

NH 208 to
Sundararajapuram link
road

Dhalavaipuram-
Inamkovilpatty road to
Panchampatty road

Sivalingapuram
kudalpurinatham road

SH 41 to
kothainatchiyarpuram
road.

NH 208 to kammapatty
road

Thiruvalluvar nagar
road

Weavers colony to
Vettaiperumal kovil road

Maookkarnatham
~Thenkarai ( wia)
Nainapuram road

Thendralnagar to
Northern side Agri field
road

Rajapalayam -
Ayyanarkovil road to
Poosani padukai road

South venganallur -
Chidamparapuram road
to Muthugudi Tank road

Rajapalayam -
Keelarajakularaman
road to Alagapuri road

Anathalai culvert to
western side Agricultue
fields road{via) chekkadi

Sundararajapuram
Pillayarkovil to
underthiraikondan
ROAD.

Sundararajapuram
Araichl Oorani road to
Pullupathi malal road.

Sivashakthikowil te
Municipal Dust Storage
Point road

NH 208 to
Underthiraikondan
supply channel nearby
Ekkanathi Parai
Ayan kollankondan
Anpalaparameswari
kovil road

Krishnapuram

Dhalavaipuram road to
Ayan kollankondan link
road

S.Ramalingapuram -
Ramco nagar road.
Mudugudi
~S.Ramalingapuram to
Sidco colony road
Rajapalayam -
Senbagathoppu road to
Rakkachiamman kovil
road

Nainapuram -
Unjampatti road to
Senthattiyapuram road

Sivakamiyapuram -
High school road.

Peyampatty - colony
road.

Vettaiperumal kovil to
Northern side
Agricultural fields road

Kuyavar Kudiyiruppu
road to Kakkan colony
road

Ganapathy
sundaranatchiyarpuram
= Ayyanar kovil road to

Kunndakudi -
Kilavikulam link road km
0/0-0/5

Nakkanery - kalanm road

SH 41 to Karunkulam
Tank road

Kottaipatty -
Melanmarainadu road

Southvenganallur -
Deivathi Tank road

VPR

VPR

VPR

i

VPR

VPR
VPR

VPR

VPR

ks
Hame - Yoar

null 2018-2019

2018-2019

2018-2019

2011-2012

2018-2019

2018-2019

2012-2013

2013-2014

2010-2011

2018-2019

2015-2016

2018-2019

2011-2012
2013-2014

2018-2019

2012-2013

2013-2014

2016-2017

-
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Tomds

Exthern Gravel " ml

0.00

0.00

0.00

8.15

0.00

0.00

1.20

0.00

0.00

0.00

0.00

0.00

o.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

0.00

1.20

0.00

.00

o0.00

0.00

0.00

0.00
0.00

0.00

0.00

0.00

0.00

0.00

1.27

0.00

0.45

2.45

0.60

0.0

1.77

0.00

0.00

0.25

0.05

0.92

o0.00

0.00

0.00
0.00

0.00

0.00

0.00
0.00

0.00

0.00

0.00

0.00

©.00

0.00
0.00

0.00

0.00

0.00

0.00
0.00
0.00
0.00

0.00

£
aT Tetal

0.56 0.00 0.56

1.00 0.00 1.00

0.52 0.00 0.52

0.69 0.00 0.69

0.28 0.00 0.28

0.69 0.00 0.69

0.71, 0.00 0.71

3.01 0.00 3.47

1.35 0.00

3.87 0.00 3.87

1.23 0.00

1.01 0.00 1.01

0.75 0.00 3.20

0.89 0.00 0.89

1.40 0.00

0.00 0.00 1.34

0.21 0.00 1.98

0.00 0.00' 0.15

0.00 0.00 1.20

0.77

1.15 0.00

0.00 3.90

0.35 0.00 0.60

0.54 0.00 0.54

0.39 0.00 0.44

1.04 0.00 3.16

0.00 0.48

0.62 0.00 0.62

0.50 | 0.50

0.61
0.54

0.00
0.00

0.61
0.54
1.05' 0.00 1.05

0.00 0.52
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95 R-154 NH208- South VPR 2010-2011 1 0.00 0.00 0.00 0.00 0.40 0.00 0.40
Venganallur road to
Alappacheri Tank road
96 R-156 Sundaranachiyarpuram
road (NH-208) Kallarai
to Agricultural fieids
road
$7 R-157 NH 208t Kammapatti
Burial Ground road
98 R-164 Samusigapuram Burial
ground road.
99 R-166 Venkatasalapuram
Burial MH
100 R- 167 Panchampatty Burial
! ground road
101 R~-170 Dhalavaipuram
Chettiyarpatti Tank road
102 R- 171 M.Krishnapuram Burial
ground road km 0/0-0/3
103 R-172 Muthanathi Bridge to
 Kalkadu road
104 R-175 SH41 to Thulakudi
kanmoi mathagu road
105 R- 178 Rajapalayam -
[ Senbagathoppu road to

-

000 0.00 0.23 0.00 0.45 0.00 0.68

1 0.00 0.00 0.00 0.00 0.32 0.00 0.32

1 000 050 0.00 0.00 0.50 0.00 1.00
1 000 000 0.00 0.00 0.60 0.00 0.60
050 0.00 0.00 0.00 0.00 0.00 0.60
1 000 0.00 000 0.00 0.27 0.00 027
1 0.00 0.50 0.00 0.00 0.00 0.00 0.50

1 0.36 0.00 0.00 0.00 0.33 0.00 o0.69

I I T L

2018-2019 1 1 0.00 000 0.00 0.00 0.45 0.00 045

Thendralnagar
106 R - 180 Samusigapuram

i

2018-2019 1 0.00 0.00 0.00 0.00 0.5 0.00 o0.59

Ammankovilpatti roab.

107 R- 181 Nallamanaickenpatti -  vpr 1 0.00 0.00 1.00 0.00 0.00 0.00 1i.00
S.Ramaingapuram road
to Zamin nathampatti
Link road.

108 R-183 SH41 to Apnanagar 2014-2015 1 0.00 0.00 0.00 0.00 0.40 0.00 0.40
road

VPR
109 R-184 NH 208 to to western vpr 2018-2019 1 0.00 0.00 0.00 0.00 2.737 0.00 2.73

110 R-185 Kilavikulam - VPR . 1 0.00 0.00 ©0.00 0.00 0.36 0.00 0.35
Arunthathiyar colony
Road

111 R-187 Rajapalayam VPR 1 100 0.00 0.00 0.00 0.00 0.00 1.00
Ayyanarkovil road
Karuppasamykovil Road
km 0/0-1/0

112 R-190 Rajapaiayam - VPR 1 0.05 0.00 0.00 9.00 1.62 0.00 1.67

113 R-191 Rajapalayam VPR : 0.00 200 0.00 0.00 0.00 0.00 2.00
Ayyanarkovil road
Kuruviparai Road km
0/0-2/0

114 R -192 Meenakshipuram Bus VPR 2018-2019 . 1 000 0.00 0.00 0.00 1.32 0.00 1.32

Agricultural field Road

115 R - 194 Rajapalayam- VPR 1 0.00 0.00 0.00 0.00 0.55 0.00 o0.55
Ppu road to
Indira colony Road

116 R~ 196 Rajapalayam - VPR 1 1.52 0.00 0.97 o.00 0.00 0.00 249
Senbagathoppu road to
Pulugandikovil Road

117 R-197 Chokkkanathanputhur - VPR i 0.00 0.00 0.00 0.82 0.69 0.00 1.51
Inamkovilpatti road to
Kalathur Ayyanarkovil
Road

118 R- 198 Mountzion A.G.Church VPR 1 0.00 0.00 0.00 0.00 0.30 0.00 o0.30
main road to Millgate
road

119 R- 201 NH 208 - Devadhanam VPR 2012-2013 1 0.00 0.00 0.00 0.00 0.48 0.00 o0.48
Road

120 R- 202 North Devadhanam VPR 2015-2016 1 0.00 0.00 0.00 0.00 0.80 0.00 o0.80
Burial ground Road

121 R- 203 Zamin Nallamangalam vpR ] 1 0.00 o0.00 D.WV 0.00 0.40 0.00 0.40
Krishnanicovil to church
Road km 0/0-0/4

122 R-205 Zamin Nathampatti VPR 1 0.00 0.00 0.00 0.00 0.40 0.00 0.40
Women sanitary
complex to burial
|ground (B.C,S.C) Road

123 R- 207 Chokkanathanputhur VPR 1 0.00 0.00 0.00 0.00 0.50 0.00 0.50
High Schoel Kaliyandi
Ayyanarkovil Road

124 R-208 Kuruchiyarpatti to
Burial ground road
125 R-214 S.Thirukothaiyapuram VPR 1 . 0.00 0.00 0.00 0.00 0.34 0.00 0.34
Bridge - Erulappan Samy
Kovil Road,
126 R-215 Keelarajakularaman - VPR 2018-2019 1 0.00 0.00 p.00 0.00 046 ©0.00 0.46
Vadakarai District
Border road to
Peiyampatti

2011-2012 I 1 0.00 0.08 0.00 0.00 0.47 0.00 o0.55

3
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127 R-216 Meenatchipuram Burial VPR 1 0.30 0.00 0.00 0.00 0.00 0.00 0.30
Ground Road KM
0/0-0/3 ! !

128 R - 217 Varagunaramapuram PUR 2018-2019 1 0.00 0.00 0.00 0.00 0.36 0.00 0.36
~Meenatchipuram Road | | | |

129 R- 219 Mountzion south side VPR 1 0.30 0.00 0.00 0.00 0.00 0.00 0.30
Burial Ground Road 1

130 R - 220 SH 41 Vandima VPR 1 0.00 0.00 0.00 ©0.00 1.55 0.00 1.55

kaliamman koil road to
Kunangulam Link road

131 R- 221 Branching 1/4 from PUR E 0.00 0.00 0.80 0.00 0.00 0.00 0.80
NH-208-Ekkanathi road

to
_llmp-rumﬂluwﬂmld !
132 R-22Z Rajapalayam - VPR 1 0.00 0.00 0.00 0.00 0.54 0.00 0.54

133 R-223 NH-208 to Burial VPR 1 0.00 0.00 0.00 0.00 0.27 0.00 0.27

134 R-224 E.S.I Colony - VPR 1 0.00 0.00 0.00 0.00 0.54 0.00 0.54

135 R- 225 Devadhanam - PUR 2008-2009 1 000 0.00 0.00 0.00 2.05 0.00 2.05
Sasthakovil road to
Karuppasamy kovil Link
road

136 R~-226 THENKARAI TO . VPR 1 0.00 0.00 1.37 0.00 0.00 0.00 1.37
MUKKARNATHAM -
NAINAPURAM LINK
ROAD

137 R-227 Pirakudi river road to
chellapillai oorani road

PUR
138 R - 228 Athiputhir Aayyanar PUR :
kovil road to Pirakudi
river road | |
139 R- 229 Asayamani - Muhavoor PUR 1 0.00 0.80 0.00 0.00 0.00 0.00 0.80
_road to Agrigodown road |
140 R-230 NH 208 - Athiputhira PUR 1 034 0.00 0.00 0.00 2.05 0.00 2.39
Ayyanarkovil Link road
to Manamakki Tank
Road

141 R =-231 Kuyavar kudiyirruppu VPR 1 0.00 0.00 0.00 0.00 0.59 0.00 0.59
road

2010-2011 1 0.00 0.00 0.00 2.48 0.00 2.48

g 8

0.00 0.00 0.00 1.87 0.00 1.87

442 R-232 Rajapalayam 2017-2018 1 3.20 0.00 0.00 0.00 1.50 0.00 4.70

_OIC-IISW |

143 R-233 PRR Nagar road in VPR 1 0.00 0.00 0.00 0.00 0.52 0.00 0.52
Samusigapuram
8/0-0/520

144 R - 234 Shenbagathoppu Road VPR 1 0.00 0.00 0.00 ©.00 0.55 0.00 0.55
to Sakthi nagar Road
0/0-0/550

145 R-235 Lingammal Road
Thambathan Gorani
Road 0/0-3/0

146 R - 236 Inamchettikulam VPR X 0.00 0.00 0.00 0.00 150 0.00 1.50
Roadto Kayalkudi River
Road 0/0-1/5

147 R - 237 Thiruvalluvar nagar VPR i
Road to Arumuganagar
Road 0/0-0/3

148 R - 238 Athiputhira PUR 1
Ayyanarkovil road to
Pirakudi river road
Bridge to Agricultural
Field Road

149 R - 239 Rajapalayam - VPR | | 1 3.10- 0.00 0.00 0.00 0.00 0.00 3.20

i
g

0.00 2.82 0.00 0.00 0.00 2.82

0.00 0.00 0.00 0.30 0.00 0.30

g

8
8

0.00 0.00 0.00 0.00 2.60

150 R - 240 Samusigapuram -

-

3.10 0.00 0.90 0.00 4.00

151 R-241 Samsigapuram VOC VPR 1 0.00 0.00 0.00 0.00 0.46 0.00 0.46
Nagar main road
152 R- 242 Samsigapuram VOC VPR  § 0.00 0.00' 0.00 0.00 0.53 0.00 0.53
Nagar East part road |
153 R - 243 Samsigapuram VOC VPR 1 0.00 0.00 0.00 0.00 0.56 0.00 0.56
Nagar West part road |
VPR

1 017 0.00 0.00 0.0 036 0.00 053

|
|

Tkt = = 28K 3330 083 soa.om| ozt| Few

o -;‘,\\9\ ZQ’LD/
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Sl. ’[ Name of the Village i Name of the work Estimate MGNREGS Work ID
No. Panchayat Amount
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. Ayyanerkovil rcad to Amman

Name of Work
1/5 to 4/7 (R232)
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Road Code
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ABSTRACT

ements to the road from

Improv .
Rajapalayam - Ayyanarkovil road to
Name of Work : Ammanthoppu road KM 1/5 to 4/7
(R232)
z:; Description of Work Qty Per Amount
Earth work excavation and depositing on bank within initial
lead of 10m & initial lift of 2m in hard stiff clay, stiff black
cotton, hard red earth, shales, murram, gravel, stoney earth
and earth mixed with small size boulders SS .20.A (as per
{calculation sheef) [__—__——-————*
1 Km 1/5 - 2/0 1383.75 | 77.90 |Cum 107794.00
Km 2/0 - 3/0 2767.50 | 77.90 | Cum 215588.00
Km 3/0 - 4/0 2767.50 77.90 [Cum 215588.00
Km 4/0 - 4/7 1937.25 | 77.90 | Cum 150812.00
Providing laying and compacting red gravel in accordance
with requirements of the specification materials shall be in
one or more layers as necessary induding watering,
consolidating by the power roller rolling and ali labour
charges for soiling including hire charges for consolidation
2 Km 1/5 - 2/0 178.96 | 483.16 |Cum 86466.00
Km 2/0 - 3/0 351.40 | 483.16 | Cum 169782.00
Km 3/0 - 4/0 358.42 | 491.88 |Cum 176300.00
Km 4/0 - 4/7 248.12 | 500.61 | Cum 124211.00

Construction of Granular Sub base by providing well graded
material (25 mm to 4.75 mm IRC HBG metal @ 65 %,4.75 to
2.36mm IRC HBG metal @20%8&2.36 mm below IRC HBG
metal @15%)& (the material passing 425 microns sieve shall

i nlackriby
3 Km 1/5 - 2/0 301.99 [1310.13| Cum 3950546.001
Km 2/0 - 3/0 592.97 |1310.13{ Cum 276868.00
Km 3/0 - 4/0 604.83 |1319.15] Cum 797861.00
Km 4/0 - 4/7 418.69 |1328.18| Cum 556096.00
Providing and laying spreading and compacting graded stone
aggregate to Wet Mix Macadam(WMM) specification
including premixing the material with water at OMC in
machanical mix plant carriage of mixed material by tipper to
site laying in uniform layers 2
4 Km 1/5 - 2/0 279.62 [1546.24| Cum | 432360.00

Km 2/0 - 3/0 549.06 [1546.24| Cum | 848979.00

Km 3/0 - 4/0 560.02 |1546.24; Cum | 865925.00




Sl.
No. Description of Work Qty Rate Per Amount 1
Km 4/0 - 4/7 387.67 |1546.24| Cum | 599431.00
pplying PRIMECOAT over WMB/ WMM surface 2t 7.00Kg of]
SS-1 Bitumen Emulsion / 10 sgq.m including labour for
g [ oS hire charges for bitumen sprayer etc. Comp-

Km 1/5 - 4/7 11842.49| 59.24 | Sgm 701549.00

Applying TACK COAT over Primed WBM surface at 2.5Kg of
RS-1 Bitumen Emulsion / 10 sq.m including labour for
6 |spraying, hire charges for bitumen sprayer etc. Comp.

Km 1/5 - 4/7 11842.49| 12.13 | Sgm 143649.00

Providing and layiing pre-mix carpet 20mm thickness using
0.18cum of 13.2 IRC machine crushed metal 0.09cum of
11.2mm IRC machine crushed metal with 13.432Kg of
7 |Bitumen with 1.168 Kg of Plastic waste for pre-mixing 10

sqm of pre-mix carpet and laying Seal

Km 1/5 - 4/7 11842.49| 184.40 [ Sam |  2183755.00

8 Provision for Hectametre stone O 214
size 0.15mx0.15mx0.45m 13 2782.00

o Provision for Kilometre stone of|] 427
size 0.45mx0.15mx0.90m 3 1281.00
10 | provision for caution board 4 3000 12000.00
11 | proviosn for sign board 15 4750 71250.00
12 |Proviosn for Name Board 1 4500 4500.00
13 |Providing Labour Welfarefund 1% 96406.00
14 |provision For GST 12% 1156869.00
15 |providing photograhic charges 108000

Contincencies and othe
16 unforeseen items 1152.00
TOTAL +YSTH00-00
[08 56,000
A H S

am
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DETAILED ESTIMATE

Improvements t0 the road from Rajapalayam -

Ammanthoppu road KM

Name of W Ex Awanarkovil road to
1/5to 4/7 (R232)
sl ik
No Description of work No. MeasuBrements — oty
. — - L or
Providing laying and compacting red gravel in accordance  with requirements of the
speaﬁ;atlgn materials shall be in one or more layers as necessary including watering,
consolidating by the power roller rolling and all labour charges for soiling including hire
charges for consolidation etc. complete.
Side Berms //
Km 1/5 - 2/0 1 {x| 2 | 500.00 1.20 0.150 180.00
D/F 1.50m culvert at Ch1809m 1{x{2]| 290 1.20 0.150 -1.04
Km1/5- 2/0 178.96
Km 2/0 - 3/0 1 |x| 2 |1000.00 1.20 0.150 360.00
D/F 1.50m culvert at
0.150 -3.13
Ch2502m,Ch2522m, 2870m 2(x|3) 290 140 :
D/F 3.00m culvert at
.20 0.150 -3.17
Ch2930m,2955m 2[x| 2| 440 1.2
2
D/F 5.00m culvert at Ch2980m 1{x]2| 640 1.20 0.150 -2.30
S _______——————‘_’—————-__’—————
| Km 2/0 - 3/0| 351.40
e
; —ﬂ—”——’—"}""“"'
i |km 3/0 - 4/0 1 [x| 2 | 1000.00 1.20 0.150 | 360.00
pD/F 3.00m culvert at Ch3680m 1{X]2 4.40 1.20 0.150 -1.58 |
0 e P i |
Km 3/0 - 4/0| 358.42 '
B ———— | i 5 -
Km 4/0 - 4/7 1|X]|2 700.00 1.20 0.150 252.00
D/F 3.00m culvert at cha165m |1 x| 2| 440 1.20 0.150 -1.58
D/F 5.00m culvert at Ch4365m 1|X]| 2 6.40 1.20 0.150 2.30 |
B
Km 4/0 - 4/7| 248.12
o T
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3 Measurements
Description of work No. i B [ DorH Qty

T —

No.

Construction of Granular Sub base by providing well graded material (25 mm to 4.75 mm
IRC HBG metal @ 65 %,4.75 to 2.36mm IRC HBG metal @20%82.36 mm below IRC HBG
metal @15%)& (the material passing 425 microns sieve shall have liquid limit and plasticity

X| 1 | 500.00 4.05 0.150 303.75

Km 1/5 - 2/0 1
4.05 0.150 -1.76

D/F 1.50m culvert at Ch1809m 1|xX]1] 290

Km 1/5-2/0| 301.99

Km 2/0 - 3/0 1|x| 1 [1000.00 4.05 0.150 607.50
D/F 1.50m culvert at
0.150 -5.29
Ch2502m,Ch2522m,2870m 1ix|3( 2.90 4.05
D/F 3.00m culvert at
0.150 -5.35
Ch2930m,2955m 1{X]| 2 4.40 4.05
4.05 0.150 »-3.89

D/F 5.00m culvert at Ch2980m 11X]1]| 6.40

Km 2/0 - 3/0| 592.97

1|X| 1 |1000.00 4.05 0.150 607.50

Km 3/0 - 4/0
D/F 3.00m culvert at Ch3680m 1

X|1]| 4.40 4.05 0.150 -2.67

Km 3/0-4/0| 604.83

Km 4/0 - 4/7 1|{x| 1| 700.00 4.05 0.150 425.25

D/F 3.00m culvert at Ch4165m | 1 [X| 1| 4.40 4.05 0.150 -2.67

Xj1}{ 6.40 4.05 0.150 -3.89

D/F 5.00m culvert at Ch4365m 1

Km 4/0-4/7| 418.69

Providing and laying spreading and compacting graded stone aggregate to Wet Mix
n induding premixing the material with water at OMC in

Macadam(WMM) s ; y :
machanical mix plant carriage of mixed material by tipper to site laying in uniform layers 2

1 (x| 1| 500.00 3.75 0.150 281.25
2.50 375 0.150 -1.63

Km 1/5-2/0| 279.62

Km 2/0 - 3/0 1 |X| 1 [1000.00 3.75 0.150 562.50
D/F 1.50m culvert at 1lxl3] 2
Ch2502m,Ch2522m,2870m o 3.75 0.150 -4.89
2 §x1 2 1-ols % ug ’
55m 40 3.75 0.150 4.95
5.00m culvert at Ch2980m | 1 X|1| 6.40 3.75 0.150 -3.60

. Km 2/0-3/0| 549.06

o
"




Sl
2 =
No. Description of work No. Measurements ey
Km 3 L B porH
o= 1 {x| 1 |1000.00 3.75 0.150 | 562.50
D/F 3.00m cul
culvert at Ch3680m | 1|X]| 1] 4.40 3.75 0.150 -2.48
| ——
Km 3/0 - 4/0| 560.02
Km 4/0 - 4/7 e T
1 {x| 1 | 700.00 3.75 0.150 393.75
D/F 3.00m culvert at Ch4165m | 1|X} 1 4.40 3.75 0.150 -2.48
D/F 5.00m culvert at Ch4365m
1|x]1| 6.40 3.75 0.150 -3.60
/L’.’-—-—_—'
Km 4/0-4/7 387.67
1776.37
y PRIMECOAT over WMB/ WMM surface at 7.00Kg of S5-1 Bitumen Emulsion / 10
sq.m including labour for spraying, hire charges for bitumen sprayer etc. Comp-
Over Riding Surface:- :
Km 1/5 - 2/0 1 |x| 1 | 500.00 3.75 1875.00
D/F 1.50m culvert at chigoom |1 |X|1 2.90 3.75 -10.88
| —
Km 1/5-2/0 1864.12
Km 2/0 - 3/0 1 Ix| 1 |1000.00 3.75 3750.00
D/F 1.50m culvert at "
Ch2502m,Ch2522m,2870m 1|x|3] 290 3.75 32.63
D/F 3.00m culvert at
: : -33.0
Ch2930m,2955M 11x} 2| 440 3.75 33.00
5 |o/F 5.00m culvert at Ch2980m 11x] 1] 640 3.75 -24.00
Km 2/0 - 3/0| 3660.37
e
«m 3/0 - 410 1 x| 1 |1000.00 3.75 3750.00
D/F 3.00m culvert at Ch3680m 1|x| 1| 440 3.75 -16.50
Km 3/0 - 4/0| 3733.50
Km 4/0 - 4/7 1 |x| 1 | 700.00 3.75 2625.00
D/F 3.00m culvert at Ch4165m 1]x]1] 440 3.75 -16.50
D/F s.oo:nuﬂuatataﬂssan 1{x{1{ 640 3.75 -24.00
Km 4/0-4/7 2584.50
11842.49

X}




| No. ption of work No. Measurements Qty
L | B [ DorH

Applying TACK over Pri WEM
sq.m including la(l::t::;r fo S surface at 2.5Kg of RS-1 Bitumen Emulsion / 10
r spraying, hire charges for bitumen sprayer etc. Comp.

Over Riding Surface:-

Km 1/5 - 2/0 1|x] 1| s00.00 3.75 1875.00
D/F 1.50m culvert at Ch1809m |1 |X| 1| 2.90 3.75 -10.88
Km 1/5 - 2/0| 1864.12
Km 2/0 - 3/0 1 Ix] 1 | 1000.00 3.75 3750.00
3.’,':233‘3?,,",‘2;“5“5';" " 1|x| 2| 440 3.75 -33.00
6 |o/F 5.00m culvert at Ch298om | 1 (X 1| 640 3.75 -24.00
«m 2/0 - 3/0| 3660-37
Km 2/0 -
Km 3/0 - 4/0 1 x| 1 {1000.00 3.75 3750.00
D/F 3.00m culvert at Ch3680m | 1 [X] 1 4.40 3.75 -16.50
Km 3/0 - 4/0| 3733.50
Km 4/0 - 4/7 1 x| 1 | 700.00 3.75 2625.00
DJF 3.00m culvert at Cha165m | 11X 1| 440 3.75 -16.50
O/F 5.00m culvert at Cha365m | 1 x| 1| 6.40 3.75 -24.60
Km 4/0 - 4/7| 2584.50

11842.49

thickness using 0.18cum of 13.2 IRC machine
chine crushed metal with 13.432Kg of Bitumen
mix carpet and laying Seal

Providing and layiing pre-mix carpet 20mm
crushed metal 0.09cum of 11.2mm IRC ma
with 1.168 Kg of plastic waste for pre-mixing 10 sqm of pre-

-
Over Riding Surface:-
1 | 500.00 : 3
Km 1/5 - 2/0 11X 375 1875.00
x{1] 290 3.75 -10.88

D/F 1.50m culvert at Ch1809m |1

Km 1/5-2/0 1864.12

x| 1 ]1000.00 3.75 3750.00

Km 2/0 - 3/0 1

D/F 1.50m culvert at 1lx] 3] 290 g
Ch2502m,Ch2522m,2870m i 3.75 32.63




Phone & Fax: 04563-260565
Email- grizzledsquirrelwls@gmail.com

TAMIL NADU FOREST DEPARTMENT

From To,
Thiru.P.Muhammed Shabab. IFS., The District Collector,
Wildlife Warden, Virudhunagar District,
Grizzled Squirrel Wildlife Sanctuary, Virudhunagar.
Srivilliputtur.

C.No.D/3981/2020 Dated. 09.09.2020.

Sir,

Sub : Forests - Eco Sensitive Zone of Grizzled Squirrel Wildlife Sanctuary,
Srivilliputtur - Violation - Regarding.

Ref : 1) News published in “ The Hindu” Newspaper dated : 07.09.2020.

2) Principal Chief Conservator of Forests (HoFF), Chennai, Endt No.
WL4/31415/2020 dated:07.09.2020.

[ wish to state that as per the Government of India notification no: 3580 dated:
01.11.2019, final notification in Eco Sensitive Zone of Grizzled Squirrel Wildlife Sanctuary,
Srivilliputtur has been declared by Ministry of Environment, Forest and Climate Change,
Government of India, New Delhi ( Enclosure -1).

As per Government of India notification no: 3580 dated: 01.11.2019, Final Notification
of Eco Sensitive Zone of Grizzled Squirrel Wildlife Sanctuary, Srivilliputtur (Page no: 26 of
notification) the Central Government has already been constituted monitoring committee for
effective monitoring of the provisions of this notification under sub section (3) of section 3 of

the Environment (Protection) Act, 1986 (29 of 1986), comprising of the following namely : -

1. | The District Collector, Virdhunagar Chairman
2. Revenue Divisional Officer, Sivakasi Member
3. | District Revenue officer, Virdhunagar Member
4. | Arepresentative of Non-government Organisation Member
working in the field of wildlife conservation to be
nominated by State Government
5. | An expert in Biodiversity nominated by the State Member

Governmient
6. | An expert in Ecology and Environment to be nominated | Member
by the State Government
7. | A representative from State Public Works Department Member

8. | wildlife Warden, Srivilliputhur gffaecr;}el%glxjy




As per the notification, three type of activities was mentioned (Page 24 to 26)
1. Prohibited activities 2. Regulated activities and 3. Promoted activities.

As per the petition received from Thiru.M.S. Murugan, S/o. Seeniappan, Ilandaikulam
(Enclosure -2) stating that, there is a road formation and improvement work in Eco Sensitive
Zone of Grizzled Squirrel Wildlife Sanctuary, Srivilliputtur.

Further a news was published in “The Hindu” Newspaper (dated:07.09.2020)
(Enclosure -3) regarding the road and culvert formation near Vellakal odai in Eco sensitive
zone. In this regards, it has been noticed that Forest boundary stones has heen damaged and
soil has been removed from the Reserved Forest.

Hence I request you to kindly instruct the user agency not to proceed with the works

until permission received from competent authority under Eco sensitive zone guidelines.

Encl :

1. Government of India notification no: 3580
dated: 01.11.2019, final notification in
Eco Sensitive Zone of Grizzled Squirrel

Wildlife Sanctuary, Srivilliputtur ---- Enclosure -1
2. Petition of Thiru.M.S. Murugan, S/o. Seeniappan,

llandaikulam ---- Enclosure -2
3. The Hindu” Newspaper report (dated:07.09.2020) ---- Enclosure -3

Yours faithfully
(Sd).P.Muhammed Shabab.
Wildlife Warden

é

Copy to Project Director, District Rural Development Agency, Virudhunagar District,

Virudhungar.
Super@ﬁ\n‘(
2 &y

[~

/t.c.b.o/



Annexure-XII







IDETHON &b CoHHU
Qs  cane Opdusiy
BreL1b-2019-2020.
Qe BT otg: TS50
Qemf LD - Eoeumaud L
QegmAbs Ouuh - Sgammgd
Comads Buwn -Gooe (arly R0 oruwd dealsd (000
famefien SuLune oY -090400801 AN 0I5B
puL wBoEp -5 6 OO nuré
Came gesscL prE - - - -50-01 2020

Srmen 8 Ban )-58+0361
Spgemgn yefunan X




